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NATIONAL COUNCIL FOR TEACHER EDUCATION
NOTIFICATION
New Delhi, the 13 th November, 2002

'No. F.9-182002NCTE—In the initial years of the establishment of NCTE, a
number of regulations and amendments thereto were issued on matters relating to form
of application for recognition, time limit for submission of application, *No Objection
Certificate” by the States/UTs, norms and standards for various teacher education
programmes, etc. An exercise has since been undertaken to consolidate all these
regulations so as to make them available at a single point of reference. Now, therefore,
in exercise of the powers conferred under clauses (f) & (g) of sub — section 2 of section
32 read with sections 14 and 15 of the NCTE Act, 1993 (No. 73 of 1993), the National
Council for Teacher Education hereby makes the following regulations.

1. Short Title and Commencement

(i) These Regulations may be called the NCTE (Form of application for recognition,
the time limit of submission of application, determination of norms and standards
for recognition of teacher education programmes and permission to start new
course or training) Regulations, 2002.

(i) They shall come into force with effect from the date of publication in the Official
Gazette. .

2 Applicability

These regulations will be applicable to all matters relating to grant of
recognition/permission for starting a course or training in teacher education
including ~ teacher education courses through Open and Distance leaming
system. :

3 Manner of making application

(i) An application for grant of recognition of / permission for teacher
education institutions/ programmes including application for additional
intake in respect of courses through face to face mode shall be submitted
to the Regional Commmee concemed: in the form given in Appendlx - 1A

>f3\/\ ;%ﬁ%ﬁﬂm
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(iii)

The list of essential documents to be attached to the application shall be
as given in Appendix — 1 B. The land title certificate by a local practicing
lawyer shall be submitted as per the format at Appendix — 1 C. An
undertaking on a non-judicial stamp paper shall be submitted as per the

format at Appendix 1-D.

An application for grant of recognition of / permission for teacher
education institutions / courses including application for additional intake in
respect of courses through Open and Distance Leaming System shall be
submitted to the Regional Committee concemed in the form given in’
Appendix — 2A. The list of essential documents to be attached with the
application for starting a teacher education course through Open and
Distance Leaming System shall be as given in Appendix — 2 B. An
undertaking on a non judicial stamp paper shall be submitted as per the

format at Appendix — 2-C.

Every application referred to at (i) and (i) above shall be submitted in
triplicate, with copies of all enclosures. ‘

4. Cost of the application form

The form of application may be obtained from the concermed Regional
Committee's Office on payment of Rs. 100/- in cash or in the form of a Demand
Draft drawn in favour of concemed Regional Committee, NCTE and payable at
the place of location of the Regional Committee. Altematively the application
form may be downioaded from the NCTE web site (www.ncte-in.org) in which
case the payment of Rs. 100/ tawards the cost of application form shall be made
in the form of a Demand Draft and sent along with the application form.

5. Fees

Every application for grant of recognition for concucting a teacher education
programme Of permission for starting a new course or training in teacher
education in a recognised institution or for increasing intake in a teacher training
programme shall be accompanied by fees as prescribed in the Rules from time to -
time and shall-be in the form of a Demand Draft drawn in favour of the concerned
Regional Committee payable at the place where the Regional Committee is

located. -

6. Requirement of No Objection Certificate from the State Govemment

/ U.T. Administration

0

3521 Gl/2002—7A

Application from every institution seeking recognition to start a course or
training in teacher education or from an existing institution seeking
permission to start a new Course or training and / or increase in intake
shall be accompanied by a No Objection Certificate (NOC) from the State

or Union Termitory in which the institution is located.
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(i)  The endorsement of the State Govemnment / UT Administration in regard
to issue of No Objection Certificate (NOC) will be considered by the
Regional Committee while taking a decision on the application for

recognition.

(i) If the NOC issued by the State Government / UT Administration does not
indicate the intake, it will be for the Regional Committee to determine the
intake taking into account the infrastructural and instructional facilities
available in the institution and other relevant provisions in the Norms and
Standards applicable to the relevant teacher training programme.

(iv)  The NOC issued by the State Government / UT Administration will remain
valid till such time the State Government / UT Administration withdraws /

cancels it.

(v) The NOC will be deemed to have lapsed if the institution fails to get
recognition within three years from the date of its issue.

(vi)  Requirement of NOC shall not apply to Govermment Institutions.

(vii)  Requirement of NOC shall not apply to University Departménts for taking
up innovative teacher education programmes for a maximum intake of 50
(fifty only).. The question as to whether a programme is innovative will be
decided by the concerned Regional Committee.

Time limit for making application

Every institution seeking recognition to start a course or training in teacher
education or an existing institution seeking permission to start a new course or
training and / or increase in intake shall make an ‘application in the prescribed
form so as to reach the concerned Regional Committee on or before 31°
December every year. Provided that in the case of States where academic

session begins from January every year the last date for submission of

application viould -be 30" June of every year for the course or training
cominencing in the next academic session.

Norms and Standards for varicus teacher education programmes

(1) The Norms and Standards for various teacher education courses are
given in ihe Appendices 3 to 14 as indicated below which an institution
offering the said course is required to comply with.

(i) Norms and Standards for Pre — school Appendix - 3
Teacher Education Programme

(i) Nermms and Standards for Nursery Teacher Appendix - 4
Education Frogramme -

ﬁ%
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(iii) Norms and Standards for Elementary Appendix - 5
Teacher Education Programme L
(iv) Noms and Standards for Bachelor of Appendix - 6
= | Elementary Education (B.EL.Ed) E
(V) Norms and Standards for Secondary Appendix - 7
Teacher Education Programme 1
ha (vi) Norms and Standards for Master of Appendix - 8
| Education (M.Ed.) Programme
(vii) Norms and Standards for Master of Appendix - 9
Education (M.Ed.) Programme (part time) ‘
(viii) Norms and Standards for Certificate in Appendix -10
Physical Education (C.P.Ed.) Programme )

(ix) Norms and Standards for Bachelor of | .Appendix- 11"
Physical Education (B.P.Ed.) Programme | '

(x) Nomms and Standards for Master of Appendix - 12
Physical Education (M.P.Ed.) Programme _

(xi) Norms and Standards for B.Ed. (Open and Appendix- 13

Distance Learning System)
(xii) Norms and Standards for M.Ed. (Open and Appendix - 14
Distance Leaming System) | -

() The norms and standards herein notified are minimum and essential. The
institution may strengthen further the physical and instructional

infrastructure.

(i) These norms and standards shall also apply to the institutions that have
already been recognised by the National Council for Teacher Education
- , and any reduction in intake, necessitated as a result of the ceiling in intake
wherever indicated in these norms and standards, will be effected from the
academic session following the publication of these Regulations.
However, for any increase in intake due to refixation as per these norms
and standards, such institutions shall be required to submit application in
the form at Appendix 1A / Appendix 2A as the case may be, to the
concemed Regional Committee before expiry of the last date prescribed in
para 7 of these Regulations.

(iv)  No institution shall be permitted to apply for enhancement of its intake
over and above the basic unit as indicated in the Appendices 3 to 14 of .
these Regulations unless it has been granted permanent recognition -and
has continuously run teacher training programme or course for a period of
three years. ’

(v) If a request is received from the concemed State Government/UT

B administration for removal of any hardship caused in adhering to the
norms and standards, the. Coundil may, for reasons to be recorded in

' writing, relax any of the provisions of these norms and standards in

o
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0,

5 B

respect of any class or category of institutions, to such extent and subject
to such conditions, as may be considered necessary. ’

Conditions of recognition

The Regional committee, before passing an order for grant of recognition/
permission under Section 14 or Section 15 of the Act, shall satisfy itself, on the
basis of scrutiny and verification of facts as contained in the application for
recognition/ grant of permission and/ or inspection of the institution, where
considered necessary or any other manner deemed fit, that the institution fulfills
the Norms and Standards laid down for the relevant teacher education course as
given in the Appendices 3 to 14 of these Regulations.

Innovative course

Application for recognition of institutions offering a course or training in teacher
education of innovative nature and or different in terms of course content
methodology, duration etc. shall be deait by the Regional Committee concerned
in such manner as may be determined by the Council either by general or special

order.

Repeal of requlations

(1) In view of coming into force of the present Regulations - the following
Regulations stand repealed.

SNo. | G. Notification No./Order No. & | Name of NCTE Regulation

Date -
1. 8  24296/28-11/95 NCTE|The NCTE (application  for
dt.29.12.95 : recognition  the manner for
v submission, determination of
conditons for  recognition  of
institutions and permission to start
new course or training) Regulations,
: : 1985 ; -
2. 27 6.7.96/28-3/96 NCTE | The NCTE (guidelines for B.Ed.
dt.14.6.96 through comespondence for regular
| serving teachers) Regulations, 1996

3. 14,5.4.97, 28-9/96 NCTE The NCTE (determination of

- . conditions for  recognition  of
institutions offering or intending. to
offer  through.  comespondence
education or distance education
including open distance education,

instruction for any course leading to
B.Ed. degree or its equivalent and

or any mode other than face to face |

pttastel
e _Ml))///
fae s, Reci-54
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permission to start any new course
or training) Regulations 1996.

5 20
» dt.24.6.97

19, 10.5.97/28-3/96-NCTE

dt.19.3.97

'19.7.97/28-11/95-NCTE

The NCTE (guidelines for B.Ed.
through comrespondence for regular
serving  teachers)  Amendment
Reguiations, 1997 :

The NCTE (application for
recognition  the manner  for
submission, determination  of
conditions  for  recognition  of
institutions and permission to start
new course or training) Amendment

Regulations, 1997

o|

17, 25.4.98, 28-3/96 NCTE

dt.30.3.98

‘Regulations, 1998

The NCTE (guidelines for B.Ed.
through correspondence for regular
serving  teachers)  Amendment

7,13.2.99/28-2/98/NCTE
dt.29.12.98 :

The NCTE (norms and conditions for
recognition of M.Ed. face to face and
M.Ed. through distance
education)Regulations, 1998

12,20.3.89, 28-9/96-NCTE

dt29.12.98

The NCTE (determination  of
conditions  for  recognition  of
insfitutions offering or intending to
offer  through correspondence
education or distance education
including open distance education,
or any mode other than face to face
instruction for any course leading to

B.Ed. degree or its equivalent and |

permission to start any new course
or training) Amendment Regulations
1998

12,20.3.99, 28-3/98-99/NCTE

dt.29.12.98

The NCTE (norms and conditions for
recognition of teacher education
programme in Physical Education —
C.PEd., B.PEd and M.P.Ed)
Regulations, 1998

10.

12, 20.3.99, 28-4/98-99/NCTE
dt.29.12.98 :

The NCTE (norms and conditions for
recognition ~ of  Bachelor  of
Elementary Education B.ELEd)
Regulations," 1998

11.

13,  27.3.99/28-11/95-NCTE
dt.29.12.98

for
for

The NCTE -
recognition  the
submission,

(application
manner

T

g q 3 WBR, BT [T
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conditions  for  recognition  of

institutions and permission to start.|

new course or training) Amendment

: Regulations, 1998

12. 44 28.10.2000,  1-30/2000 The NCTE (time limit for submission

NCTE dt.18" Sept., 2000 of application for recognition)
R TN L : (Amendment) Regulations, 2000
13. 539 dt4"  Sept, 2001/9-|The National Coundil for Teacher ¥

3/2001/NCTE dt.3" Sept., 2001 | Education (norms and standards for
‘ recognition of teacher education

programmes) Regulations, 2001
14. 307 dt28”™ Nov., 2001/9- The National Council for Teacher

3/2001/NCTE dt.6™ Nov., 2001 | Education (Norms and Standards for
recognition of teacher education

programmes) (Amendment)

- Regulatians, 2001

15 1328 dt 8" Dec, 2001/9-The National Coundl for Teacher
1/2001/NCTE  (Admn.) dt 28" | Education (consideration  of No

Nov., 2001 v Objection Certificate) (Amendment)

e et Regulations, 2001.

16. 139 dated 8™ July, 2002 / 9-| The National Council for Teacher

14/2002/NCTE dt. 1> July, 2002 | Education (application for
recognition the manner for
submission, determination of

conditions  for  recognition  of
institutions and permmission to start
new course or training)
(Amendment) Regulations, 2002. ‘

(ii) The repeal of the aforesaid Regulations will not affect previous operation iy
of any Regulation so-repealed or anything duly done thereunder.
S.K.RAY, Member Secy.
[No. ADVT-3/4/Extraordinary/131 102}
Appendix- 1A
NATIONAL COUNCIL FOR TEACHER EDUCATION
E- Form of Application for grant of Recognition of Teacher Education ‘g‘g‘
instituficns/Permission 10 start a new course or increase in intake (other than Open
| and Distance Learning System) | :
1. General particulars / information
I 'S

1.1 Name of the Institution ] Wd

1 \

| . _ ° : e
12  Postal Address in full b BEEE freme)
(including PIN code) - NI ARBR, Y foumn

tfder ez, fRRecl—54
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£

1.3

1.4

1.5

1.6

1.7

1.8

1.9

2.1

3.1

32

Telephone No./Fax/E mail
Nearest Railway Staticn with distance in Kms.

Nearest town with distance in Km., if located in rural area

Name of the programme

No. of units/intake proposed (indicate whether it is for a new programrrie or for:an
additional intake in a recognized programme)

Academic year (indicating the month) from which the programme is proposed

46

Name of the affiliating/examining body

Type of Institution (Boys/Girls/Co-ed.)

Whether the No Objection Certificate (NOC) issued by the State Gowt. for starting
the proposed programme has been attached?

Details of Application Fee
(a) amount

(b) draft No. and date

(c) Name of the Bank

Type of Manaqgement

Piease indicate if the institution is to be managed by a Society or Trust/Board. (A
copy each of the Certificate of Registration, Memorandum of Association, Bye-
laws etc. should be attached) '

Infrastructural facilities

Please indicate if land is available in the name of the Institution, either on
ownership or on long term lease basis.

It the course is proposed to be started in a buiding already constructed, following

details/documents may be furnished
(@)  approved building plan with the details ¢# area floor/room wise

Attt
Egd g _
_@mm;mmﬁng

=
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(b) total plmth area

e

completion certificate from the local authority

()

33 |f a building is yet to be censtructed, the fdlowing details/documents should be

furnished .
(a) site plan

: (b) approved building plan with details of area‘ﬂoo'r/room wise

(c) date of commencement of cor)§truction

(d) likely date of completion of construction

34  Pending construction of own building, details of building(s) identified for starting

the course

If more than one building has been identified, distance from one building to the

35
other be given
\
, L | ma?”ﬂ& ‘
36  Usable area of the building(s) in sq. ft. FIeRm (remr)

1¥fa oz, RReeli-54

Ve

L S,



(s HI—T78 4] TRT 1 TSI9T . STHIYR 105

3.7

3.8

3.9

4.1

42

5.1

Are water, electricity and toilet facilities available?
Location of the building — wheiher'residential or non-residential?
Following specific details of accommodation may be furnished

Number of Area in sq.ft.
rooms

Classrooms

Activity room

Principal room

Faculty rdom

Library

Learning reéource center
Office room

Store room

Give details of space available for outaoor (play ground, etc.)/indoor games

Give full details of furniture available

Curriculum transaction

Details of full ume teaching staff /non-teaching staff, as per norms, if already
appointed/selectedfidentified (A separate statement giving name, date- of birth,
educational and professienal quaitfications with year of passing and date of
ioining to be enclosed) : ' _ o

Piease ndicate the steps that are being taken for recruiting teaching staff and
non-teaching staff for the course ( Give the procedure of recruitment and
composition of selection committee)

Names -~ of pnmary schools/iower primary schools/ elementary
schcois/secondary schools/ senior secondary schools identified
for  practice  teaching/nternship and their distance  from the
institution :

instructional facilities.

Cetaiis  of laboratory facilities such as Science Lab

: . i oratory/Psycholo
Labpratow/Educatlon Technology. and media laboratory along with availabglg
equipment and software and hardware facilities may be given.

(a)  Science Laboratory . | f},tfit?@éf /R v
A
\?

s N
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€& (b)  Psychology Laboratory
(c)  Education Technology and media laboratory
52  Give details of laboratory equipment, computer hardware and software and other
teaching aids
53 ForC.P.Ed./B.P.Ed./M.P.Ed. Courses, following details may be furnished
(a) details of play fields/multipurpose hall/gymnasium for indoor sports
(b) details of various equipment for games and sports
(c) facilities of health education and anatomy and physiology lab along with the
details of equipment
54 Give details of books, magazines, journals audio-visual  aids,
teaching aids and play materials
6. Finance
6.1 Indicate the sources of finance and funds available for running the.
institution/programme
6.2 Has the institution provided endowment and reserve funds? Onginal Fixed
De_posnt_ Receipt for Rsﬁ.QQ lacs towards Endowment Fund to be enclosed
which will be converted for joint operation after grant of recognition
7. Other information
7.1 Details of other courses, if any, being run by the institution
Name of the course Intake Duration Affiliating/examining
i Body :
7.2 Details of other institutions, if any, being run by the Society/ Trust/Board
Name of the institution Courses conducted
Signature, name and designation of the
Applicant with Seal of the institution
Place :

i

e
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Appendix- 1B

ist of Essential Documents

List of Essential DOCUMEN™>

Application for grant of recognition including pernﬁissibn for additional intake
should be submitted in triplicate in the format given at Appendix 1A to the concerned
Regional Committee along with the following essential documents.

0) prescribed Application fee (Non-refundable) in the form of a crossed Demand
Draft drawn in favour of the concerned Regional Committee, NCTE payable

at the place of the Regional Committee concemed.

(iiy “No Obijection Certificate” from the State Govt./UT Administration (in original).

(iiy  Copies of valid land documents along with a "Land Title Certificate” by a local
practising lawyer (as per the format at Appendix - 1C).

(iv) ~ Copy of Approved Building Plan

(V) Fixed deposit receipt in original for Rs. 500 lacs (Rupees five lacs only)
towards endowment fund.

(vi) A copy each of the Certificate of Registration, Memorandum of Association
and Bye-laws in case the institution is managed by a Society/ Trust/Board.

(vii)  Undertaking in non-judicial stamp paper (As per-the format at Appendix - 1D).

(viii) A sworn affidavit verifying the contents given in the application form and the
documents attached therewith. The affidavit must be attested through a First

Class Ma‘gistrate/SDM/ADM

Note :(l) If the application is found incomplete i.e. without all the essential
documents, the institution may be asked to make good deficiencies in the
application on or pefore the last date prescribed in the regulations.

(2) Inthe event when deficiencies in an application get removed only after the
last date, the application of institution shall be carried forward by the
Regional Committee for consideration for the subsequent academic year

i.e. for the course that would be offered one year later.

ALt .
i S
N _
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Appendix-IC
LAND TITLE CERTIFICATE '
From:- Issuing Advocate/l.egal Counsel
To :- The Regional Director ‘
Committee

National Council for Teacher Education
Jaipur/Bhopal/Bhubaneswar/Bangalore

Subject :- Land Title Certificate

On the request of : :
Trust / Society/ Institute. | have personally examined the various land

Documents/Records pertaining to the following land.

1) Address -

2) Location -

3) Area/
Measurement:-

After careful examination of the documents anq s_ati,sfying myself,~l-cerﬁfy that the
above  mentioned land is - presently” in thee Name/ - Title  of
: : ikt Society/Trust/ lnstltut:on i

Further it is clarnified that there are no restrictions for- construcbon of Buildings to
be used for Teacher Education Courses.

(ADVOCATE)
Signature
Name :
Place:
Date :

| 1 2 |t
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Appendix - 1D

f

Undertaking on non-judicial stamp paper to be submitted by a
Competent/ authorised Functionary representing the [

Management/Institution after attestation by a Notary

(Name of the Trustee/ Chairman/

B

Principal/ Director/ Head/ Registrar/ Correspondent) ~of the

............................................................. (name of the College/ Institution/ Trust/

Society, etc.) hereby undertake to comply with the foli~ ~nnnection with my/ our

~ application for grant of recognition of ... (name of

the Institution/ Course/ Programme) from » the
SESSION. .. ..o o x e ot b mpEes yee (academic year).

4. That infrastructural, instructional a,nd other facilities will be provided as per thé

NCTE norms, standards and guidelines prescribed from time to time.
2 That admissioﬁ of .students, satisfying the eligibility conditions will be méde

either on the basis of marks obtained in the qualifying examination or in the
entrance examination conducted by the State Gowvt./University as per its

policy.

3. - That there shall be reservation of seats for SC/ST/OBC/handicapped etc. as
per the Policy of State Gowt.

4. That admission to the Course will be made only after recognition is granted by
: the concerned Regional Committee of the NCTE.

5. (a) That the full time staff will be appointed on regular basis as per the

" qualifications prescribed in the Normms and Standards through a

reasonably wide advertisement and open selection on the basis of the
recommendation of duly constituted Selection Committees.

(i

| 4
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10.

11

12

13.

14,

(D)

That the part ime staff will be appointed as per the guidelines of the State

Govt./the affiliating University.

That the tuition and other fees will be charged at rates prescribed by the

concerned state Govt /affiliating University.

That the academic and other staff of the institution (including part time staff)
shall be paid such salary as may be prescribed by the concermned State

Govt./University from time totime.

-That the Management shall discharge the statutory obligations relating to

provident fund, pension, gratuity etc. in respect of all its employees.

That the Management will make adequate funds available for providing
satisfactory facilities and for proper programme implementation.

That the Management shall maintain (i) an Endowment Fund of Rs. 5.00 lacs
(Rupees five lacs only) to be operated jointly by the authorized representative
of the Management and an officer of the concerned Regional Committee and
(i) a reserve fund eguivalent to three months salary of the staff.

That the accounts of the institution will be properly maintained and audited
annually by the audit authorities or a Chartered Accountant, and will be open

for inspection.

That the Management will strictly follow all conditions and norms prescribed
by NCTE from time to time, conduct the programme in all earnestness, and
submit itself to inspection by the NCTE as required at any time.

non-compliance

by the

(name of the Society/ Trustee/ College/

Institution etc.) with regard to the norms and standards and any other
condition laid down/prescribed by the NCTE from time to time, the NCTE ora
body or a person authorized by it will be free to take all necessary measures
for effecting withdrawal of its recognition or permission, without consideration
of any other issue, and that all liabilities arising out of such a withdrawal

would solely be that of the Institution/Management.

o

That the Management will not cause or allow discontinuation of the Course in
any year or for any batch, and that where compelled, it will seek the
concurrence of NCTE for discontinuation on the completion of the year/batch.

Allasted
et 3\\/1'
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15.  That the Management has seen, studied and understood the norms and

conditions stipulated by the NCTE for grant of recognition to the programme
proposed and feels that they are satisfied, or can be satisfied by the time of
inspection, failing which it would be willing to accept an unfavourable
decision.

16.  The (College/institution) by virtue of the approval given by the NCTE shall not

automatically become claimant of any financial grant or assistance from the
Central or State Govt., or support from the NCTE.

(Signature of the authorized designated authority
giving undertaking alongwith his/her official position
and office Seal)

NAME iN BLOCK LETTERS

| Mlestd
Place : - ﬁm& )f//

Date :

T ERBT, 7o Ry
Vifaer arg=y, foeei—s4
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Appendix - 2 A

NATIONAL COUNCIL FOR TEACHER EDUCATION

Application for grant of Recognition of B.Ed. and M.Ed. f‘%
Teacher Education Institutions/Programes under Open ¢
and Dlstance Learnmg System

: General particulars/information
14 Name of the University

A Postal address in full
(including PIN code)

1.3 Telephone No./Fax/E mail
14  Name of the Programme

1.5  No. of unitsfintake proposed (indicate whether
it is for a new programme or for an additional untake
in a recognised programme)

1.6  Academic year (indicating the month) from which
the programme is proposed

1.7 Whether the No Objection Certificate (NOC) issued
by the State Gowt. has been attached?

1.8  Details of Application Fee : ﬂm
i\t b/(

(a) amount :
(b)  draft No. and date : M
(c) name of the B'ank S50 ' ETaP f (o)

T % WRER, HBTeH faum
t%@am%&%—m
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2.2

3.2

3.3

3.4

3.5

- 3.6

3.7

infrastructural facilities _—_—
Details of accommodation available for faculty

Members, materals production center, computer
room, office room, conference room, audio-video

studio etc.

Details of library and collection of books, electronic

Publications, CD ROMs and joumnals relevant to the
Progrmame.

Curriculum transaction

Details of full ime teaching staff /non-teaching staff,
as per norms, if already appointed/selected/identiﬂed
(A separate statement giving name, date of birth,
educational and professional qualifications with year
of passing and date of joining to be enclosed)

Please indicate the steps that are being taken for
recruiting teaching staff and non-teaching staff for
the course ( Give the procedure of recruitment and
composition of selection committee)

Arrangements made/available for designing and
developing course-ware

Names of Study Centres identified. Also give facilities
available in the study Centres.

Names of Secondary/Senior Secondary schools
identified for practice teaching

Has the curriculum and Syllabi including scheme
of examination been prepared?

Has the print and non-print courseware been prepared?

3521 GI/2002—8A
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3.8

3.9

Place :
Date :

Arrangements proposed for momtonng and
supervision P

Has a certificate from Dlstance Educa‘uon ; 1o
Councit (DEC) to the effect that study materials are
designed and developed as per DEC norms

been obtained? If so attach a copy thereof.

Finance
Indicate the sources of finance and funds available

for running the institution/programme

Other information .
Details of other teacher educatlon‘

Name of the course

Signature, name and desngnatlon of the
Applicant with Seal of the institution

3521 SRR 08
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List of Essential Documents: -
Application for. grant of recognmon lncludnng permtssuon for addmonal ,|_ntar<e

should be submitted in triplicate in the format given at Appendix 2 A to the conce’rned
Regional Committee along with the following essential documents.

(i) Prescribed Appncatfon fee (Non refundoble) in_the | form of a crossed Demand
egional ‘Ctomm e NCT, payable at

i)

(i)  "No Objection'”Cié3'niﬂ&:3ié*‘i“fro"h’f thi

(i)  Undertaking innon- -jtidicral’ stamp pe
application form {As per the format at Appendlx 2 C)

(v) A sworn affidavit verifying the Sontents “given in the “application
documents attached therewith. The affidavit must be atteste

Class Magistrate/SDM/ADM

(v) A certificate from Distance Educatlon Counul (DEC) to the effect that study
materials are designed and developed as per DEC norms be obtained.

Note (1) 'f He applpeatlon is found lncomplete i€ wnthout all the essentlal
documents, the institution may be asked to make:good: deficenciestin the
application on or before the last date prescnbed in the regulatlons ,

(2) Inthe event when deﬂcxenc:es in.an- applncatlon get removed Only afterthe
last date, the application of institution shall be carried forward by the
-, Regional. Committee:for: consideration: forthe: subsequent academ;c year

i.e. for the course that would:be;offered oneyear later: FEHORIE TR

with my/our applrcanon for-' "ra” ‘0 ecognmono'

of the lnstntqun /Course/Programme) from the sessmn...» .................. (academlc year).

iyl
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10.

11

12

That infrastructural, instructional and other facilities will be provided as per the
NCTE norms, standards and guidelines prescribed from time to time.

That admission of students, satisfying the eligibility chditions will be made
either on the basis of marks obtained in the qualifying examinztion or in tbe
entrance examination conducted by the State Govt./University as per its

policy.

That there shall be reservation of seats for SC/ST/OBC/handicapped etc. as
per the Policy of State Gowt.

That admission to the Course will be made only after recognition is granted by
the concerned Regional Committee of the NCTE.

That the full time staff will be appointed on regular basis as per the

‘qualifications prescribed in the Norms and Standards through a reasonably

wide advertisement and open selection on the basis of the recommendation
of duly constituted Selection Committees. ;

That the part time staff will be appointed as per the guidelines of the State
Govt./the affiliating University. : :

That the tuition and other fees will be charged at rates prescribed by the
concerned state Govt./affiliating University.

That the academic and other staff of the institution (including part time staff)
shall be paid such salary as may be prescribed by the concerned State
Govt./University from time to time.

That the Uhiversity shall discharge the s{atutory obligations relating to
provident fund, pension, gratuity etc. in respect of all its employees.

That the University will make adequate funds available for providing
satisfactory facilities and for proper programme implementation. )

That the accounts of the University for the programme will. be properly
maintained -and audited annually by the audit authorities or a Chartered
Accountant, and will be open for inspection. '

That the University will strictly follow all conditions and norms prescribed by
NCTE from time to time, conduct the programme in all eamestness, and
submit itself to inspection by the NCTE as required at any time.

in the event of non-compliance of norms and standards and any other :

condition laid down/prescribed by the NCTE from time to time, the NCTE ora
body or a person authorized by it will be free to take all necessary measures

‘for effecting withdrawal of its recognition or permission, without consideration

of any other issue, and that all liabilities arising out- of such a withdrawal
would solely be that of the University.

-That the University will not cause or allow discontinuation of the Course'in |

any year or for any batch, and that where compelled, it will seek the
concurrence of NCTE for discontinuation on the completion of the year/batch.
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That the -University has seen, studied and understood the norms and
conditions stipulated by the NCTE for grant of recognition to the procramme
proposed and feels that they are satisfied, or can be satisfied by the time of
inspection, failing which it would be willing to accept an unfavourable

decision.

14.

15, The University by virtue of the appruval given by the NCTE shall not
automatically become claimant of any financial grant or assistance from the

Central or State Govt., or support from the NCTE.

(Signature of the authorized designated
authority giving undertaking alongwith
his/her official position and office Seal)

NAME IN BLOCK LETTERS

-
Place : /{
| | O S
Date : ° ~ . YERS s (o)
I WRBR, GHEH furm
Lofaet erg=, feecil-—s54
Witnesses :- '
1.
2.
-
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s Appendixi- 3
Norms and Standards forPre—SchOO‘TeaCherE e

1% Preamble

This programme is meant for the preparation of Pre-school teachers for teaching
children in the age group of 4-6 years. This will enable creation of cadre of
teachers for pre-school education of children. As pre-school,education has not
yet been . integrated with the pr_im‘ary;:_scﬁb_oql,_gg_uc;gﬁr_tiqqﬂ jt is being. run
generally as private initiative, it needs to be recognised as ‘
teacher training which is for children for age group 4

2: Duration and Intake
(a)  The programme shall be of a duration of one academic year.

(b)  There shall be a unit of 50 students to ensure optimum _utilisation of
physical and instructional infrastructure and-expertise of the teaching staff.

Beci Eligibility::- =~
| (a) S__evc‘_::é_nd:ér;y E_)j(a‘mihé't"i_dsr_i(Ctass X) orits equivalent.

(b)  Admission shall be made either on the basis of marks obtained in the
qualifying examination or in the entrance examination conducted by the
‘state government as.per the policy of the state government.

(c) . There shall be reservation of seats for SC/ST/OBC/Handicapped/\Nomen_
etc., as per the policy of the concerned state government.

4. Curriculum Transaction and Requirement of Teaching Staff : ok

(a)  There shall be atleast 150 teaching days exclusive of period of admission,
examination etc. Every student teacher shall ‘be required to undergo
internship in school experiences at least for 30 days in nearby pre-
schools. To ensure optimal interaction of teacherstrainees with the kids,

the programme may also be conducted by an institution having nursery
school teaching. ¢

(b)  Curricular transaction should emphasise approaches and methods, like,
role playing, games, quiz, material preparation, project work, bal mela etc,,
by which prospective teachers can be trained to create joyful environment
so that children of the age group of 4-6 years may have attraction towards
school education.
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(¢)  For aunit of 50'students, the faculty, sh
* two fultime teachers and o p
excess of the prescribed unit
proportionately.

(d)  For co-curricular activities like physical educatio
music, etc. part time.instructors may be appointed. . ¢ v o

5. Qualifications of Teaching Staff
(a) Prinicipal/Head

1. ‘Ac’édéim"c,an‘dfbr’bfésg}dﬁélfq;iélgf"'_'_“z:jj"iﬂ"t
the post of teacher ' "

2 At least five years experience of teaching,in Elementary Teagher

Education / Pre-school Teaéh'er‘Ed‘Ucéﬁbh' Institution.

(b)»’b Teachers

Candidate should. have..a. gqu:‘._aic;a_.q%mijq,%Egegpgqf.‘:yyith th

' e following
academic qualification :-

.Good ac'ademivc record with graduation with B.Ed./B.El,Ed./B.Ed. (nursery)

or

Graduation with diploma in "Pre-school and Lower Primary
Education/Diploma in Elementary Education: » :

(c)  Qualification of teachers of physical education ah,“Wo‘rk"expé'ri‘ence,’etc.
~shall be as p‘res_crip__ed_py'the;_concerned_,sta_te.»'g.o_\.{‘e'mmeng..,,__' i e

6. Administrative Sfa‘ff'

Administrative and other support staff may be provided asiPeR-the~norms
prescribed by the concerned state govemment for secondary schools. -

7. .- lnfrasfruc,tural~Fagili,litile»sv_;

a)  Adequate number of classrooms and activity room for approved intake of

students, rooms:for the Principal -and faculty- members, and.office for the

administrative staff and a store should-be:a aj_;a/t;ligimghg;in_s,ti;tution.' The
size of instructional space shall not be less than 10 sq. ft. per student.

" ) There shall be appropriate space for outdoor dindoor games.
o To pfdyide},thés_e‘;fa_\‘,cii;!itiésﬁ,ithé_Managéméﬁ}“‘!\}[ﬂg ‘Qt‘i'\o'ns;:j,shé‘]";at the time’

of making application, have in its stseA-sib‘h":édéQUaté'l’é'ria"l land and

building on ownership basis free from all encumbrances,,..;Govhsland , .

acquired on long-term lease as per the law of the concerned Sfate 1 UT
.. will also be-considered valid for.the .purpiase... Pending. gonstougtion of

o) Slgie

zm%ﬂ’u. 5

' | « QTWW.WW
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10.

1.

permanent building in the” above land, the institution may provide these
facilities in suitable temporary premises up to a maximum period of 3
years, before expiry of which the institution should shift to'its permanent

building.
Instructional Facilities

There should be a Learning Resource Centre housed in a bigger room and
having books, magazines, journals, audio-visual aids, teaching aids, play
material, computer, etc.

Terms and Conditions of service of staff

a) The appointments shall be made on the basis of the recommendations of
the selection committee constituted as per the pohcy of the concemed
state government.

b) All appointments are to be made on full-time and regular basis.

C) Institutions may make appointments.on deputation or contract basis as an
interim measure, in the absence of availability of suitable candidates.

d) Appointment of part-time instructors and other staff can be made as per
the norms of the concerned govemment.

e) The academic and other staff of the institution (including part-time staff)
shall be paid such 'salary as may be prescribed by the concemed
government from trme to time.

f) The management of the institution shall discharge the statutory-obligations
relating to pension, gratuity, provident fund, etc.

a) The age of superannuation of staff shall be determined by the policy of the

concemed government subject to maximum age not exceeding 65 years.

Management

a) In case of private institutions, the institution shall be run by a soc:ety/trust

which should be registered with competent authority-as per the provnsuons ¢

of the relevant Act.

b) The tuition fees and other fees 'shall be charged at rates prescribed by the
© - concerned state govermment. '

) In case. of unaided institutions there shall be an endowment. fund of
Rs.5.00 lacs to be operated jointly by the authorized representative of the
management and an officer of the concerned regional committee and a
reserve fund equnvalent to three months salary of the staff.

s

Af_fihatlon

The examination would be conduc ed by the exammmg body designated by the
State Govemment

VERIG
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Norms and Standards for Nursery Teacher Education Programme

1. Preambie

This programme is meant for preparation of nursery teachers for teaching in pre
school stage for children in the age group of 4-6 years followed by the first two
years of the formal school i.e of children in the age group of 6-8 years. This will
enable creation of a cadre of teachers trained to teach children in nursery
schools having facility for pre-school education integrated with teaching of

classes 1 and 2 of the primary stage.

2. Duration and Intake

(a) The programme shall be of a duration of two academic years.
(b) There shall be a unit of 50 students to ensure optimum utilisation of physical and
instructional infrastructure and expertise of the teaching staff.

3. Eligibility
(a) . Candidates with 45% marks in the Senior Secondary Examination ( Class XII or

its equivalent) are eligible for admission

(b)  Admission shall be made either on the basis of marks obtained in the qualifying
examination or in the entrance examination conducted by the state govemment
. as per the policy of the State Government.
hid (c)  There shall be reservation of seats for SC/ST/OBC/Handicapped/women etc. as
per the policy of the concerned State Government.

4. Curriculum Transaction and Requirement of Teaching Staff

(@) There shall be atleast 150 teaching days exclusive of period of admission,
examination etc. Every student teacher shall be required to undergo internship in
school experiences atleast for 30 days in nearby pre schools and lower primary
schools. To ensure optimal interaction of teacher-trainees with the kids, the
programme may also be conducted by an institution having nursery school
teaching.

(b)  Curmricular transaction should emphasise approaches and methods, like role
playing, games, quiz, material preparation, project work, bal mela etc., by which
prospective teachers can be trained to create joyful environment so that children
of the age group of 4-8 years may have attraction towards school education.
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) 7 Graddates with Diploma in pre

;prescribed"unit,,the number:of ‘teachersvshall;
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For-a:unit of 50 students, the faculty shall comprise the Principal/ Head, two full
For intake of students in excess of the

time teachers and two part time teachers. '
be increased proportionatelys: i

For co-curricular activities like physical education, art, work experience, music
etc. parttime instructors may be appointed. ;

Qualifications of teaching staff

Principal/Head :

i) Academic and profésSi;ﬁnal qualification wullbe prescribed. for the post of
. Lecturer. ; f SR et

i) At least five years eéxperience of teaching in ﬁu'fséry/bﬁﬁlafyl'élementary

teach~r education institutions o B S R r

Lecturer

‘Candidates ‘should. have a good cademlcreoord thhthefo lowing, academlc

‘qualifications :

) Graduates with B.Ed: having specialisation  in early childhood
education/child development/elementary education..
Cr i
iy~ Graduates with B.Ed. nursery or equivalent
Or
iy Bachelor of Elementary alEEE e e o
5] S

. Bachelor Degree in.Hom
child development or pre school €

education (D.Ed.)

Administrative Staff

The administrative and other support staff may be provided as per the norms
prescnbed by the concerned state govemment for senior secondary schools.

(PARTII11=—SEC 4]
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ol infrastructural Facilities -
a) Adequate number of classrooms _and activity room for approved intake of
¢ : students,:rooms ,for\.-theizFlrfﬁcipai%?and.-fac‘ulfyé:‘me‘mbers-*andi office for the
administrative staff-and a store:'should: b’e.‘aav’aif’ébfefi’n‘f:ihé”iﬁ fstitution. The '
> ~.size of instructional space:shall not be:less tha"n?-‘*l\@%s_qnft per student.

D) There shall be appropriate space for outdoor and indoor games.

C) To provide these facilities, the Management / Institutions shall, at the time
of making application,-have in'f.‘:its'-ipo‘sses’sio‘n-:‘a'deq’u’-at-'eiirla’_nd"— /2tand and
building on ownership basis free from all encumbrances:: :@ovt. land
acquired on long-term lease as per the law of the concerned State / UT
will also be considered valid for the purpose. Pending construction of
permanent building in the above land, the institution may provide these

: LRI “acilities -in suitable temporary premises up to a maximum period of 3

~ years, before expiry of which the institution should shift to its permanent

8. Instructional Facilities
There should be a Learning Resource Centre h‘ouseqvin a bigger room ‘and
having "boo’ks’,‘rmagazines,"'-jouma_l_s;'7 audio-visual aids, t dst play
material, computer, etc s TR riliae g LT RIS S
9. Terms and Conditions of service of staff
\7/ Ve ! by b . . s O DA . oty B s S TAT 113 s T 4
-a) The appointments shall 'be‘made-on the basis-of the:
the selection committee constituted as per the policy of-
~ state government.
by~ - All aﬁpoint’rﬁérﬁté‘ié'ﬁé%d be madeonfull
C) Institutions may make appointments on deputation or contract basis as an
interim measure, in the absence of availability of suitable candida W
God)” Abb"é‘iht'm'en't-'?"‘éf"fﬁ-éﬁftiﬁiéi'ﬂi‘ﬁsft'mzctbr‘sé’”""‘"“ ther staf
- the norms of the concerned gqvem'r’ne~
\ - The academic and’other’ 1
~:-ghall“be paid-such galary “as: may
government fromtime to time. 77
=) =51 The fanagement of thieihstitutio s S an e o
relating to pension, gratuityp .
<+ g The age’iﬁib,tiSfUpéﬁéﬁﬂﬂﬁﬁbhﬁéﬁ:ﬁs’taﬁ*ShaIE, s detend

concemed government subject to maximum a
Cderahg o Bov e e oyalial 18 g
100 Manageimen

TN, fEry
A

‘a) ..In case of private institutions, the institutic shallbe v by af%ﬁe:etylfrﬁst,

which should be registered with competent authority as per the prdvfsions

of the relevant Act. A
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b)  The tuition fees and other fees shall be charged at rates prescnbed by the
concemed state government. !

G) In case of unaided institutions there shall be an endowment fund of Rs.
- 5.00 lacs to be operated jointly by the authorized representative of the

management and an officer of the concerned regional committee and a
reserve fund equivalent to three months’ salary of the staff.

11.  Affiliation

The examination would be conducted by the examining body designated by the
State Government.

Appendix-5
Norms and Standards for Elementary Teacher Education Programme

1. Preamble

The elementary teacher education programme is meant for preparing teachers for
elementary schools (primary and upper primary/middle).

2. Duration and Intake

a) The elementary teacher education programme shall be of a duration of two
academic years.

b) For effective curriculum transaction and for ensuring optimum utilisation of
physical and instructional infrastructure and expertise of the teaching staff, there

shall be a unit of 50 students for intake each year.

3. Eliqibility

a) Candidates with at least 45% marks in the senior secondary examination (+2), or its
equivalent, are eligib]e for admission.. - :

b) Admission should be made eithér on the basis of marks obtained in the qualifying
examination or in the entrance examination conducted by the State Government, as
per the policy of the State Government.

c) There shall be reservation of seats for SC/ST/OBC, Handicapped, Women etc. as
“per the rules of the concerned State Govemment

4. Curriculum Transaction and quuireme_nt of Teaching Staff

a) There éhall be at leaSt 150' teaching days in a year exclusive of period of admission,
examination, etc. Besides, every teacher trainee shall be required to undergo
internship in teaching (including practice teachmg/skm development) at least for 36

' days in nearby elementary schools :
’ M sfi
BN 1)

T & ERBR, FBIE
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b) Apart from teaching of foundation subjects, there shall be provision for teaching of
methods subjects relating to primary and upper primary curriculum, namely,
Regional Language/Mother Tongue, English, Mathematics, Science and Social

Studies.

c) For a unit of 50 students or less (with combined strength of 100 or less for the two-
year course), the full-time teaching faculty shall comprise of the Principal/Head and

at least five lecturers. For intake of students in-excess of the prescribed unit, the
number of full time teachers shall be increased proportionately.

d) Appointment of teachers should be so distributed as to ensure the required nature
and level of expertise for teaching methodology courses and foundation courses.

e) For teaching subjects such as physical education, art, work experience, music,
information technology literacy, etc., part-time instructors may be appointed.

5. Qualifications of Teaching Staff

a) - Principal/Head

I. Academic and professional qualification will be as prescribed for the post
of Lecturer. ’

li. Atleast five years’ experience of teaching in elementary teacher education
institutions. :

b) Lecturer

Good academic record with M.Ed./M.A. (Education) with 55% marks, preferably
with specialisation in elementary educaticn.

OR
Good Academic record with Master's Degree with 55% marks in the relevant
school subject and Bachelor of Elementary Education (B:EL.LEd.), or B.Ed.
preferably with specialisation in elementary education, and with five years’
teaching experience in recognised elementary schools.

c) A relaxation of 5% may be provided, from 55% to 50% of the marks, at the
Master’s level for SC/ST Category.

d) Qualifications for other academic staff for teaching physical education, art, work
experience, information technology literacy, etc. shall be as prescribed by the
concerned State Government.

6. Administrative Staff

The administrative and other support staff may be provided as per the norms:
prescribed by the concerned State Government.

7. Infrastructural Facilities

a) There shall be provision for adequate number of classrooms, hall, laboratory space
for conducting instructional activities for approved intake of students, rooms for-the

principal and faculty members, and office for the administrative staff and a store. The

size of instructional space shall not be less than 10 sq.ft. per student.

FECERED (W"LA'L)' it
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b)

c)

_Pending. construction -of permanent, building, in, the above:lg)

. .b) There shall be-hardware and software facilities for language:learning.

_.c) There shall be.an Educational Technology laboratory,with:hardwar,

a)

basis free from-all encumbrances. ., G0}

‘Terms and Conditions: of Service.of Staff . - -

There shall ‘be-a library' equipped - with:'text*and: reference books irelating® toc

- prescribed” courses’ -of 'stu'dy‘,-i»ediJcatione"-i"eh.c:ylopeni'aiff?y'earf.'iabb‘o}(s, zlglettronic

publications (CD-ROMs) and journals‘onh teacher educationandothersoftware
relevant to the elementary stage. :
There shall be games facilities-with: playground:.- Alternatively;~ the’: playground:

available with the attached  schiool:orlocal-body: may:be utilized:andiwhere:there is-
scarcity of space as in metropolitan towns/nilly regions, facilities for yoga, indoor

games may be provided. . TR ST

To provide these facilities, the Management / Institutions shall, at the time of making

application, have in its possession adequate land,/ land.and, building nership
. . vt land acguiredon.long-term as. per

the law of the concemed State / UT will also be considered valid

for the purpose.

: g, institution.may.
provide. these faclities in suitable temporary: premises. up

; ‘premises up;toa maximum:perod:of 3
years, before expiry of which the institution should shift to its permanent building:

Instructional Facilities

a) There shall be a multi-purpose educational laboratory Wi
science sections, and.a workshop attached it -« - vwa inaiies &

i. The science section shall-have. t{t}e;‘gpggratq;;i_andgg: emlcals required to
demonstrate all the experiments as per the syllabus of elementary schools.

ii. The psychology section shall have facilities for conducting..the.follawing
tests © Sensory-motor, Intelligence (Performance, Verbal and Non-verbal),
Aptitude, Personality. and. Interest: inventories :including. Rrojgctive - Tests -
provision for conducting simple-Piagetian and. Brunnerian: experments.

required for imparting information Technology (IT)-.li'ter:é.;c:y;.\

The appointments shall be made on the basxsof recommendauons of the: Séiection

..:Committee constituted as pgr-ihe;polic_y'Qt¢;,the~._Gentral/conqemgd State-Government.

b)

)

All appointmen{s are to be madé ohvful‘lé't'ifnéz' and regularaasr

Government institutions/Government-aided institutions, maymakeiapp intments: on:

deputation or contract basis as an interim measure, in the-absence of availability of

" pettestol

* A
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suitable candidates recommended by appropnate bodies set up by the concerned
government ,

d) Appointment of part-time instructors.and other staf.f can be .made as»p_er;rt_he.: norms of

the concerned Government.
e) The academic and other staff of the rnstltutron (including part-time staff) shall be pard
such salary as may be prescnbed by the concemed State Government from time to .

time. TR
f) The management of the institution shall drscharge the statutory obhgatrons relating
to pensron gratuity, provident fund etc '
g) The age of superannuation of staff shall be determin
concemed Govemment subjec* to maxrmum age not exc,eedrng
10. Fi'nancial‘Mana‘qement

a) The tuition” fees and other fees shatl be charged at rates
concemed State Govemment '

b) In case of unaided institutions, there shall be ‘an endowment fund of R&:5:00°fakh™
to be operated jointly by the authorised representative of the managem nt and
an officer of the concerned Regronat Commlttee and a reserve fund =Y
to three months’ salary of the staff. B

11. Relaxation in eligibility/duration of the course
As in some States, the duration of the elementary teacher ‘ediication cotirse is”
one year only and the eligibility for admission to such course is a pass in, class
ten, such States are given time up to the end of academic session’ 2004-2005 to .
_swrtch over their programmes for’ bnngm 1 lthem rn oonformrty
‘Norms and Standards - Meanw_hrle fo
that State only and such courses mc!udrng ér’r duration“and adm
are those that have been in existence in that State on the date when th NCTE
Act, 1993 came into force. B
qd mn TBIH fmp
Hifaa g, Reel-sq

e |
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Appendix-6

Norms and Standards for Bachelor 6f Elementary Education .
(B.ELEQ.)

Preface

The National Council for Teacher Education has now been vested with statutory
authority to take all such steps as it may think fit for ensuring planned and coordinated
development of teacher education and for the determination and maintenance of
standards of teacher education including preparation for pre — primary, primary,
secondary and senior secondary stages of schodl education. The formulation of norms
and standards for teacher education institutions preparing teacher and teacher
educators for different level of school education is essential for a variety of reasons.
Noms will help existing institutions offering teacher education programs, to compare
the provisions in their institutions with norms of the NCTE and take necessary action to
correct deficiencies, if any. Norms will also help in proper planning of new institutions,
programs and courses of teacher education.

Here, the norms and standards specify the ‘Conditions’ required for
recognition, permission, and additional intake of seats.

This document specifies norms and standards approved by the NCTE for
Bachelor of Elementary Education (B.EI.Ed.) Programme by the institutions offering four
— year full — time integrated face to face instruction.

It is expected that this document will be used by planners and administrators of
teacher education, and by govemment, autonomous and private managements of
teacher education in planning, organizing and recognizing programs of Bachelor of
Elementary Teacher Education (B.EI.Ed.) Programme. The NCTE will be using these
norms for professional recognition of institutions organising Bachelor of Elementary
Teacher Education (B.EI.Ed.) Programmes. .These norms will also be used for advising
government, autonomous and private managements for taking suitable action for
improving existing programs and institutions.

- Duration of the Course

(@) The integrated Elementary Teacher Education Degree programme,
henceforth, called the Bachelor of Elementary Education (B.El.Ed.), shall
be of a minimum duration of four academic years, including an Internship
of a minimum of 16 working weeks in the fourth/final year of study.

i
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(b)  Candidates admitted in this Programme shall complete the final year
examination within & years from the year of admission.

2 Adimission Criteria
(a)  Candidates seeking admission to the four — year degree programme in

4 - . ) o9l .
Elementary Teacher Education shali have to qualify in the prescribed
Centralized Entrance Test (CET), especially designed to assess the
candidate’s potential.
Reservation of seats may be provided in accordance with the constitutional /
legislative provisions. :
(b)  Qualification for admission
< (1) The minimum qualification for admission to the B.El.Ed. shall be a pass in
the 10 + 2 Senior Secondary Examination or any other examination re-
cognised as equivalent thereto with @ minimum aggregate of 50% marks.
(i) Candidate seeking admission to this programme must have completed the
age of 17 years on or before the commencement of admission as per
University Calendar.
S Intake and Migration
(3)  The intake of candidates in one unit shall not exceed 35 in a class.
(b)  The institutions may permit migraticn of students from one institution to
Y ancther only once ai the end of 17" year subject to the number of students
not exceeding the pemmitted maxdinum ke with prior permission of the
NCTE.
4. Courses and Perieds of Study

The institutions seeking recognition shall impart instructions in courses of
Elementary Teacher Education. - As an integral part of the teaching programme,
each institution shall arrange for field tours and visits to centres of innovative
activity in elerentary school education. The institutions imparting instructions
shall follow the Scheme of courses given below:

(@)  Scheme of Courses for the Bachelor of Elementary Education (B.ELEd)

The B.ELEd. programme should be designed to integrate the study of
subject knowledge, human development, pedagogy and communication
skills. The programme should offer both compulsory and optional theory
courses; compulsory practicum courses and a compulsory comprehensive

+ ‘ | | W 1 j)\.
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(b)

Tabie 1 {a) :

schoo!l internship experience.

essentially cover the following.

Theory Courses

Foundation Courses

Core Courses

Pedagogy Courses
Liberal Courses

Other options in Education

Practicum

Theory and Practicum courses should

Performing and Fine Arts, Crafts and Physical Education
Participatory Work

Observing Children

Self Development-Workshop
School Contact Programme
School Internship

Project Work

Tutonals and Colloquia
Academic Enrichment Aclivities

The theory and practicum courses may be classified in terms of
knowledge areas as suggested in Table 1 a and 1b.

_Area of Study

Subject

Knowledge Base

.o

Educaticn

Foundational Basis for Professional Education

BEiEd Course

Core Courses:

C1.1 Nature of Language
C 1.2 Core Mathematics .
C 1.3 Core Natural Science
C 1.4 Core Social Science

Two — level liberal discipline specific optional couses :
02 X ard O3. X in any one chosen discipline.

Foundation Course (multi — disciplinary) :
F1.2 contemporary India

Foundation courses :

= 3.6 Basic Concepts in Education

- F 3.7 School Planning and Management

F 4.8 Curriculum Studies
r 4.9 Gender and. Schooling

3521 GI2002—9B
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Child Study Foundation Courses :
F1.1 Child Development
F2.3 Cognition and Leamning
F2 4 Language Acquisition

Q9
P

Tabie1 (b) : Applied cc;urses_ig}frofessjgpﬁaﬂ Training -

ﬂg@q@,@x,,_,,_f,‘,B._ELEd'C,/OU‘E%,ﬂ#_,,,,_4#,,#,,,J .
Child Study Practicum Courses :
PR1.2 (a) School Contact Programme
(b)Craft

PR2.3 Observing Children

P2.1 Language ACross the Curriculum

P 3.2 Logico — Mathematics Education
P 3.3 Pedagogy of Environmental Studies

One of the Optionai Pedagogy Courses
OP 4.1 Language

OP 4.2 Mathematics

OP 4.3 Natural Sciences

OP 4 .4 Social Sciences

OR
One of the Optional {ibral Courses Related to
Education

OL 4.1 Computer Education
OC 4.2 Special Education

School Contact Programime -

SC 3.1 Classroom Management
>>>>>>>>> SC 3.2 Material Development and Evaluation

Developmeﬁ—t of Foundation course :
Teachers and Skill F 2.5 Human Relations and Communication

Training

Practicum Courses :

PR 1.1 Theatre

PR1.2 Craft

PR 2.4 Self — development

PR 2.5 Physical Education
Colloquia / Tutorials

“School Experience ___SI_ ~— Gchool Intemship Project

g 1y
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Note : Suggestive / lliustrative details are given in ANNEXURE 'A’
(c) Student Contract Hours :

The minimum student contract hours year — wise may te as indicated in

Table 2.
Table 2: Year-wise Minimum Student Contact Hours i

rYear of Study Student Contact | Student Contact | Total No. of
| Hours per day Hours per week | Contact Hours
I 6.7 385 837.5
Hll gae 26.5 662.5 ]
BE 54 27.0 675.0
LV 5.8 29.0 725.0
 Totai 282 116.0 2900.0

~iudents Contact Hours to be read as contact periods. A period is usually of 50 min.
duration. Average Student contacthours, computed at 5 working days per week.

Total No. of Contact Hours computed for 25 working weeks in a year.

8.0 The conduct of the B.EL.Ed. Programme

The institutions will have to meet the following specific demands of a professional
programme of study :

(a) Integrate the B.EI.Ed. students with other institutions’ academic as well as
co-curricular, and for the use of all basic fadilities such as computers,
playground, library, auditorium, etc. :

(b)  Promote inter — disciplinary academic activities between various
departments within the institutions '

(c) Initiate discourse on education by organizing seminars, lectures. and
discussion groups for students and facuity.

(d) Professional assistance must be sought from within and outside the
University/institutions conducting specific of the programme (eq : theatre,
crait, self - development workshops).

(e)  The institution must initiate and sustain interaction with at cluster of a least
six elementary schools. These schools shall form basic contact point for
all practicum activities and' related work throughout the programme of
study. : :

() The institution must initiate. placement services for the graduates in

s¢hools.
Attertscl
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Examination, Standards and Qualification of Examiners.

The following shall be integrated into the appropriate Ordinances of the
University/Institution concemed which will make provisions through its Statutory:
Bodies for review as and when appropriate and in consultation with the NCTE.

(h)

The University shall conduct the examination at the end of each year.
Practicum courses may be assessed internally.

A Moderation Board constituted by the concemed University/Institution
shall monitor issues of quality and parity between Institutions for all
Practicum Courses and the Internship Programme.

The weightage of intemal assessment for all theory courses may be 30%
and for all practicum courses 100%.

The minimum marks required to pass the examination may be 40% in
each written paper, 45% in the intermnal assessment, 50% in Prachcum and
50% in the aggregate for each year.

Only those candidates who have passed in the internal assessment, shall
be permitted to appear in the examination.

Any candidates who has obtained not less than 50% in aggregate but has
failed in one subject only, obtaining not less than 25% in that subject may
be provisionally aliowed to proceed to the next year on the condition that
she / he will appear for a compartment examination to be held on payment
of fees as per University rules. If the candidate fails to pass or fails to
present herselfhimself at the compartment examination she / he will be
reverted to the previous year.

An examiner for any of the subjects of examination shall have a minimum
of 3 years teaching/professional experience in his / her field of study,

7. Staff, Equipment and Training

(a)

(b)

(d)

Academic Faculty

- Full - Time Faculty strength : 14

- Faculty - Student Ratio :1:10

- Number of Students : 35x4=140
- Part — Time Faculty strength : 3

The institutions shall encourage the faculty members to involve in

professional practice including research.
The institutions shall encourage exchange of faculty members for

academic programme.
Administrative Staff

- Cumiculum Laboratory attendant : 1

P

. Resource Laboratory. attendant ; /f) \
- Steno typist : 2 ‘\\S <
, / ERG FOEG ()
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(e)  Nature of employment of staff :
Al staff should be appointed on

constituted Selection Committee wil
The salary structure of teaching sta

Noms.

s

{f) Selection of Faculty

Faculty of the Depart
diverse specialisation (as indicated in Table
professional degree in education® or a research degree in education” or

demonstrated experience / research i

Table 3 : Profiles of Facu

full ime and regular basis.
| select the candidates for all positions.
tf should be as per UGC / Gowt.

ment of Elementary Teacher Education shall have
3) alongwith a postgraduate

n the field of education *.

ity Required for the Department of Elementary

Properly

Educaticn
Specialisation No. of Essential Special Suggested
Posts  Qualification interest and B.ELEd.. course
Demonstrated to be Taught
Experience ;
Psychology/  One M.A. Psychology / Work with Child

Child
Development

applied  Psychology
(with specialisation in
Child Development) /

children /

issues of .how-.
children leamn,

Development

Cognition and

M.Sc. Child work Learning
Development and undertaken
Research Degree in with children

Education

Plus Related
M.A. Psychology / Clinical Practicum
Applied Psychology Psychology/.  Human ol
(with specialisation in Counselling Relations and
Clinical Psychology / Communications
one Counselling)/MSW ' '
(with specialisation in '
Personality Related
Development and Practicum .
Counselling) and
P

Degree/Research in
Education.

Httes)

L

Rifda arg=, faecl-s4

* Preferably elemertary education.
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M.A Social
Sciences. and a
Post-graduate
professional degree
in Education

Mathematics ~ One VA Maths/M.6c. Creative teaching Core
Maths and Post — methods Mathematics
graguate
professional degree Logico-Math
in Education Education
School Contact
Pedagogy of
Maths
One M.Sc. Biological Psychology of Core Natural
Sciences and learning, curricular Science
Sciences and Postgraduate issues, science
Professional degree teaching Pedagogy of
Plus in Education Environmental
Studies
M.Sc. Physical
One Sciences and Post- -do- School Contact
graduate
professional degree Pedagogy of
. inEducation _____ . Natural Science
o} One M A Political Integrated Core Social
C Science (with applications of Science
specialisation in social sciences,
Developmental environmental
Studies/Political education, ~ muiti-  Contemporary
Economy/M.A. disciplinary India
Socioiogy (with perspectives on
specialisation in contemporary
Plus Developmenta Indianissues
Studies/Political and
Economic systems)/
M A. History (with
specialisation in :
Philosophy of Social Pedagogic studies  Pedagogy of
Sciences and P.G. in social sciences, Environmental
Degree/Research in creative  teaching Studies.
One Education. methods

Fedagogy of
Social Science

 fnet e
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P w[mgunb-’ti,éwmu Cne  MA Linguistics / Language ~ Nature of
o MA.  English/Hind: development in Language
with Diploma in children, creative
Linguistics and tanguage teaching  Language
Research in Acquisition
language
development in
children/P.G. degree
in Education/
Research in
Education el :
Language : One M.A. English/Hindi Development of Language
Hindi or and a Post-graduate curricula materials; Across the
English professional degree teaching language  Curiculum
in Education. through innovative Related
methods; language ~ Practicum
pedagogy Pedagogy of
Language
Education One M.A. Philosophy and Educational theory, Basic Concepts
Post graduate philosophy and in Education
degree in Education Policy Child
/ Professional Development
Degree in Curriculum
Education. Studies
Plus
M.A. Social Curmiculum issues, Curriculum
one Science/M.Sc. Practitioners Studies
Science and PG perspective of Relevant units
Professional Degree sch oleducanon of other courses
in Education: Schoo
’ Planning and
Management.
Liberal Three Post-graduate Inter-disciplinary Liberal Optional
Optional = degree in the perspectives offered
_(atleast4) relevant subject.
Part-time Three ** Training and o
Faculty : Demonstrated
experience in the
relevant field :
Theatre "Theatre in. Capacity to use Performing and
Education ~ theatre for self Fine Arts
development in

Education

Zﬁf sf//' 3

VER® FuE@E (Gema)
7 WBR, UHIIH ﬁmm
Rifdar ars=w, Rech-54

o



AR,

Self

Craft

[ 11—EvS 4] ‘ I 1 TSI © STEIER

Craft making / Skillin craft making Craft,
training and Capacity to Participatory
train others work

Clinical/Counselling  Ability to conduct Self

Development Practice/Training in workshops in Development

groups personal”  growth/ Workshops
counselling

Physical Training and Capacity to Physical

Education - Practice in Physical integrate  varying Education.

*

it

—Fhase would be from cooperating departments of an Institution

Education forms of physical
movement with
education

Equivalent of one full-time faCulty (these would be specialised resource

personnel from outside the Institution)

8.

Other Facilities
The institutions shall provide facilities as foilows:

Physical Facilities

The physical facilities to be provided in an institution offering the B.EL.Ed. can be
classified under (i) Academic area, (i) Administrative area, and (i) Amenities
area. .

Academic area will consist of Class Rooms, Curriculum Laboratory,
Resource Laboratory, Conference Room, Workshop, Auditorium,

Computer Room and Library

Administrative area will include Principals’ Room, Faculty Rooms, Central
Office, Conference Room, Record Room, Computer Room and Reception
Lounge. '

Amenities area will comprises students’ Commbn Room. Staff Room,
Hall, Sports/Recreation Centres, Canteen, Cooperative Stores,
Dispensary and Security Services.

Norms for Space

Where teach education is provided through a Department/College as an integral
part of a University/institution having several Faculties and Departments of
Studies, all central facilities/amenities are to be shared between the Department
of Elementary Education and other Departments. In the case of laboratories and
workshops, necessary additional provisionsieed be made so that the B:El.Ed.

students can make use of them. Apart from the Central Library of the

==
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1.

) batch of 35-40 students.

University/College, a Department Library may also be developed to cater to the
special needs of .the B.EI.Ed. students. The Resource Laboratory should be
equipped with adequate reading material along-with other equipment needed'f_qr
Pedagogy-based practicum and other School Contact Programmes. Amenities
such as Auditoriurn, Hall, Conference Rooms, etc. could be shared with other

departments.

Specific Infrastructural Facilities for Students of B.EL.LEd.

(@)  Curriculum Laboratory 5 One

The curriculum laboratory shall be the lab, area for conducting hands-on
experience activity. The laboratory would serve this purpose for first year
courses such as craft, core mathematics, core science and partly for core social
science and for third year courses in logico-mathematics education, pedagogy of
environmental studies and practicum on material development. -

The lab, would contain science and mathematics related material such as
apparatus, chemicals, kits, maps, globes, instruments and tools like hammer,
pliers, scissors and wires. There should be work tables for small group activities.
The furniture should be movable to allow for work area on the floor as well. The
lab should also have provision for use of an overhead projector, notice boards
and blackboard for holding classes.

(b)  Resources Laboratory : One

The resources lab shall serve the purpose of a laboratory-cum-department
library. It should have a stores and access to books, curriculum
materiais, children’s literature, textbooks, reports and documents. These
materials are essentially for use for the B.ElL.Ed. courses of study. Matenrals
should be available in sufficient numbers for use by students in schoois as well.
The Resource Laboratory may also have computer faciity for use by the facllty
and students. The laboratory should have sufficient space for student meetings,
classes and group discussions and reading as weli. ‘

(¢} Workshop Space ; Two

The institution should provide separaie space for conducing spadcific practicum
activities such as theatre workshops, seif-development workshiops and physical
education workshops. Such space should allow for free physical movement for a

°

Fee structure and scholarship
Essential.

Ihe fee structure should be as decided by the State Gowt./Univarsity from time to
ime. In any case, the tota!_fees and other charges collected from students
shpuld not exceed the per pupil recurring expenditure of the institution:

Desirable

A i 7
gdfng_ate freia studentships ‘may be provided for meritorious poor students.
rrevision for some scholarships on the basis of merit may also be made

W! 57”
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12. Nature of Employment of Staff.

All staff should be appointed on full ime and rizgular basis. Properly constituted
Selection Committee will select the candidates for all positions. The salary
structure of teaching staff should be as per UGC/Govt. Norms.

ANNEXURE 'A’
SCHEME FOR FOUR YEAR BACHELOR OF ELEMENTARY EDUCATION PROGRAMME
4
(B.E.1.LEd)
Students will be admitted to this Programme after +2 o
[ Theory [ Practicum Colloquia/Project Enrichment !
Exami- Total Contact Total Contact Tatal Contact | Grand |
nation Marks Hours marks hours per | Marks hours 1 Total
Duration per woek week per l |
week
[ Year 1 [ ]
F1.1 Child Development | 3 100 PRI.1 Pc 4 75 I I
forming & ]
Fine Arts : [ l
R F1.2 Contemporary 3 100 ]
& India | |
| C1.1 Nature of language | 2 50 PRL2 3 [25 Colloquia | 1~ 50 Academic 1 !
Craft, Tutorial Enrichment I
Partica- Activities |
. L ptory |
= work : 1 |
I 1.2 Core Mathematics | 2 50 | I
C1.3 Core Natural 2 50 1
Science |
C1.4 core Social 2 50 "
Science !
400 7 100 1 50 NEE 550 |
YEAR - Il ]
F2.3 Cogniticn & Learn- 3 1C0 PR2.3 2 15
g Observing
Children [
é F2.4 Language Acquish- | 2 50 |
tion |
5 ¥2.5 Hurman Roktions & | 2 50 . —
cemmainication I
P2.1 Languags Across | 2 50 PR2.4Seil | 3 50 Colloguia | 1 50 Academic R
) the Cumriculum Develop- Tutorial Enrichment !
y mant Activities
workshops . ‘ |
PR2.5 2 25 [i
Physical
) Education ) 'l
Libersl Course 8 100 1
(Optional - 1) |
02.1 English 1 I
02.2 Rindi 1
02,3 Maths 1 l
02.4 Phy. 1 |
02.5Chem 1 I
02.6 Bio.1
02.7 Hist. 1 |
02.8 Pol.Scl. 1
02.3 Geog.
02.10 Eco 1 . . \
L [ 350 7 150 : 1 50 1 IE=,

F : Foundation Course ; C : Core Course; P : Pedagogy Course : O : Optional Liberal Course : OP : Optional
Pedagogy Course; OL : Optional Courses PR : Practicum : SC : School Contact Programme; Si: School Internship.

In the course nemenclature, the numeral immediately following letters (F,C,P etc) denotes the year of the programme

in which the course is to be taught The second numeral denotes the serial number in.a particular course type. For
instance, F2.5 signifies that Human Relations and Communication is the 5th foundation Course to be taught in the

2nd year of the Programme of study.
8
il
RIge s
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Appendix-7

Morms and Standards for Secondary Teacher Education Programme

et

By

“

Preamble

The secondary teacher education programnie, commonly known as B.Ed. is
meant for prepanng teachers for secondary/senior secondary schools.

Duration and intake

The B.Ed. programme shall be of a duration. of at least one academic

There shall be a unit of 100 students for ensuring optimum utilisation of
physical and instructional infrastructure and expertise of the teaching staff.
Division into appropriate batches may be done at the institutional level for
effective curriculum transaction.

Eligibility

Q)
e

C)

Candidates with at least 45% marks in the Bachelors/Master's Degree
with at least two school subjects at the graduation level are eligible for
admission:

~dmission should be made either on the basis of marks obtained in the
qualifying examination or in the entrance examination conducted by the
University/State  Geovernment, as per -the policy of the State
Government/University, to which the institution is affiliated.

There shall be reservation of seats for SC/ST/OBC, Handicapped, ,

Women, eic. as per the rules of the concerned State Government.

' Attastd
A
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4.

Curriculum Transaction and Requirement of Teachinq Staff

a)

P

There shall be at least 150 teaching days in a year exclusive of period of
admission, examination, etc. Besides, every teacher trainee shall be
required to undergo internship-in-teaching (including practice teaching and
skill development) for at least 30 days in nearby secondary/senior
secondary schools.

Apart from teaching of foundation courses, there shall be provision for
methodology of teaching two out of five school subjects at the secondary
level (Regional Language/Mother Tongue, English, Mathematics, Science,
Social Sciences), or discipline-specific subjects'at the senior secondary
level (Physics, Chemistry, Mathematics, Biology, History, Geography,
Political Science, Economics, Commerce etc.)

For an intake of 100 students or less, the teaching faculty shall comprise
of Principal/Head and at least seven lecturers. For intake of students in
excess of the prescribed limit, the number of full time teachers shall .be

increased proportionately.

Appointment of teachers shall be so distributed as to ensure the required
nature and level of expertise for teaching methodology courses and
foundation courses.

For teaching subjects such as physical education, art, work experience.
information technotogy literacy, etc., part-time instructors may be

appointed.

Quaiifications of Teaching Staff

a) Principal/Head v

) Academic and professional qualification will be as prescribed P

forthe post of Lecturer.
i) Ten years’ experience of which atleast five years should be
in a secondary teacher education institution.

b)  Lecturer

Good academic record with M.Ed./M A. (Education) with 55%

marks.
Atestid
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e

Good academic record with Master's Degree with 55% marks in the
relevant school subject and M.Ed./M.A. (Education) with 50%
marks ‘

OR

Good academic record with Master's Degree with 55% marks in the
relevant school subject and a B.Ed. Degree with 55% marks, with
five years’ teaching experience in a recognised secondary/senior
secondary school. (This alternative qualifigation shall be applicable
only in those States where prior to the establishment of the NCTE,
the qualification for appointment of teachers in B.Ed. institutions
was a Post-graduate Degree in a school subject with B.Ed.
However, teachers appointed with this qualification will have to
acquire M.Ed. qualification within five years). :

A relaxation of 5% may be provided from 55% to 50% of the marks,
at the Master's level for the SC/ST Category.

Apart from the qualifications prescribed at (a) and (b) above, the
candidates shall be required to have such other qualifications as
may be prescribed by other regulatory bodies like the University
Grants Commission (UGC), etc.

-Qualifications for other academic staff for teaching physical
" education, ant, work experience, information technology literacy,

etc. shall be as prescibed by the concerned affiliating
University/UGC.

é. Administrative Staff

The administrative and other support staff may be provided as per the norms
prescribed by the concermed State Govermnment/Affiliating University.

7. Infrastructural Facilities

a) There shall be provision for adequate number of dassrooms, hall,
laboratory space for conducting instructional activities for approved intake
of 100 students, separate rooms for the principal, faculty members, office
for the administrative staff and a store. The size of instructional spaces
shall not be less than 10 sq. ft. per student

b) There shail be a library equipped with text and reference books related to
the prescribed courses of study, educational Encydopedia, year books,

electronic publications (CD-ROMS) and journals on teacher education.
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C “here shall be games faciliies with a playground. Alisrnatively, the
piayground available with the attached schiool/college may be utilised and
where there is scarcity of space as in metropolitan towns/hiily regions,
facilites for yoga, indoor games may be provided:

d; To provide these facilities, the Management / Institutions shall, at the time
of making appiication, have in its possession adequate land / fand and
building on ownership basis free from ail encumbrances. Govt. land
acquired on long-term lease as per the law of the concerned State / UT
will also be considered valid for the purpose. Pending construction of
permanent building in the above land, the institution may provide these
facilities in suitable temporary premises up to a maximum period of 3
years, before expiry of which the institution shouid shift to its permanent

buiding.

g. Instructional Facilities

a) There shall be a science laboratory or alternatively, science laboratory of
the attached school/college may be used. The laboratory shall have
multiple sets of science apparatus required to perform and demonstrate
the experiments prescribed in the syllabus for secondary/senior secondary
classes. Chemicals, etc. should be provided in the required quantity.

b) There shall be a Psychology Laboratory with apparatus for simple
experiments related to educational psychology - intelligence tests
(performance, verbal, non-verbal) aptitude tests, creativity tests,
personality test, attitude test, interest inventories, etc.

) There shall be hardware and software facilities for language learning.

d) There shall be an educational technology laboratory with hardware and
software required for Information Technology (IT) literacy. '

9. Terms and Conditions of Service of Staff

a) The appointment shall be made on the basis of recommendations of the
Selection Committee  constituted as per the policy of the Central /
concermned State Government / Affiliating University, whichever is

applicable.

b) All_'appomtments are to be made on full-time and regular basis.

9] Govermnment Institutions / Govemment-aided institutions may make
appointments on deputation or contract basis as an interim measure, in
the absence of availability of suitable candidates recommended by

appropriate bodies set up by the concerned govemment.
Atiert!
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d)  Appointment of part-time instructors and other staff can be made as per the
nanms of the concerned Government/Affiliating University/ UGC.

e)  The academic and other staff of the institutions {including part-time staff)
shail be paid such salary as may be prescribed by the concerned State
Govermnment/University from time to time. ’

f) The management of the institution shall discharge the statutory obligations
relating to pension, gratuity, provident fund, etc. for its employees.

g) The age of superannuation of staff shall be determined by the policy of the
concerned Government/Affiliating University subject to maximum age not
exceeding 65 years.

1

10.  Financial Management : \

a) The tuition fees and other fees shall be charged at rates as prescribed by
the concerned State Governmenv/Affiliating University. :

b) In case of unaided institutions, there shall be an endowment fund of
Rs.5.00 lakh to be operated jointly by the authorised representative of the

management and an officer of the concemed Regional Commitiee, and a
reserve fund equivalent to three months’ salary of the staff.

Appendix-8

Morms and Standards for Master of Education Prog,ramrﬁe.(M.Ed.)

1. Preamble

a) The Master of Education (M.Ed.) programme, which may be general or
specialised, is meant for candidates desirous of pursuing post-graduate
programme in teacher education, on full-time basis, and for preparing a
professional cadre of teacher educators.

b) Only University Departments or institutions running B.Ed. programme are
eligible to offer M.Ed. course. o

2. Duration and intake

a) The M.Ed. programme shall be of a duration of one academic year, after
B.Ed.

b) The intake of students shall not exceed 40.

3. Eliqibility

a) - Candidates who have obtained at least 55% in the B.Ed; Degree , are
eligible for admission. , ‘

T —
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Admission shall be made either on the basis of marks obtained in the
qualifying examination or in the entrance examination conducted by the
University/State Govemment, as per the policy of the State
Govemment/University, to which the institution is affiliated.

There shall be reservation of seats for SC/ST/OBC, Handicapped,
Women, etc. as per the rules of the State/Central Govemment as the

case may be.

4. Curriculum Transaction and Reqiuiremeni of Teaching Staff

a)

d)

There shall be at least 180 teaching days exclusive of period of admission
and examination, etc. for instruction, field work for dissertation and

intemship in a school.

Field-based dissertation and internship in school shali be compulsory
component of the M.Ed. programme. '

i) Field visit for dissertation shall be of a duration of four weeks.
ii) Not more than 7 students shall be attached with a teacher for
supervision of field-based dissertation work.

Each M.Ed. student will be associated with the supervisors of the
internship programme of B.Ed. students, for acguiring experience of
organising and supervising intemship-in-teaching programme. ,

For an intake of 25 students or less, teaching faculty shall comprise of a
Head in the rank of Professorfor Reader, and 3 Readers/Lecturers. One
additional lecturer shall be appointed for every additional intake of five
students or part thereof. :

5. Qualifications of Teaching Staff

a)

b)

Professor ‘
» M.Ed. or M.A. (Education)

» Ph. D. or equivalent published research work

» At least, 10 years’ . experience of teaching in teacher education
institutions at post graduate level.

Or
An outstanding scholar with established reputation who has made
s_igniﬁcantcontribution to knowledge.
Reader
» Good academic record Mth M.Ed. or M.A. (Education)

> Ph D. or equivalent published research work

> Atieast 5 years e,xpenenvce of teacher education " @Wﬁ%r%“ gf?/
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c) . v alkeeturer
> -Good academic record with M.Ed./M.A. (Education) with 55% marks.
Or

> Good academic record with Master's Degree with 55% marks in the
relevant school subject with M.Ed./M.A. (Education) with 50% marks.

d) A relaxation of 5% may be provided from 55% to 50% of the marks, at the
master's level for the SC/ST category.

e) Apart from the qualifications prescribed at (a), (b) and (c) above, the
candidates shall be required to have such other qualifications as may be
prescribed by other regulatory bodies like the University Grants
Commission (UGC), etc. ;

Administrative Staff

The administrative ahd other support: staff may be provided as per the norms
prescribed by the State Government/University.

Infrastructural Facilities

a) There shall be provision for adequate number of classrooms, hall, seminar
room, laboratory space for conducting instructional activities for approved
intake of students, separate room for Head/Principal, faculty members,
office for the administrative staff and a store. The size of instructional
space shall not be less than 10 sq. ft. per student.

b) There shall be a library with reading room facility having adequate
number of books, electronic publications (CD-ROMs) and journals and
other related software on teacher education.

Instructional Facilities

There shall “be a well-equipped educational technology and media laboratory,
and psychology laboratory with hardware and software iequired for imparting
Information Technology (IT) literacy and for using digital resources in teacher
education. In the psychology laboratory tests and equipment for performing
experiments as listed in the curriculum shall be made =vailable. Psychological
testing material should include intelligence tests (verbal, non-verbal and
performance), personality tests and aptitude tests. . Attitude tests, interest
inventories; etc. shall aiso be stocked in adequate quantity.

Pttt
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9.

10.

Terms and Conditions of SeNice of Staff

a) The appointment shall be made on the basis of recommendations
of the Selection Committee constituted as per the policy of the
Central / concermned State Government / Affiliating University,

whichever is applicable.

b) All appointments are to be made on full-time and regular basis.

c) Government institutions / Government-aided institutions may make
appointments on deputation or contract basis as an interim
measure, in the absence of availability of suitable candidates
recommended by appropriate bodies set up by the concerned

government.

d) Appointment of other staff can be made as per the norms of the
concemed Government/Affiliating University/UGC.

e) The academic and other staff of the institutions (including parnt-time
staff) shall be paid such salary as may be prescribed by the
concerned State Government/University from time to time.

f) The management of the institution shall discharge the statutory
obligations relating to pension, gratuity, provident fund, etc.

g) - The age of superannuation of the staff shall be determined by the

policy of the concerned Government/Affiliating University, subject to
maximum age not exceeding 65 years.

Financial Management

a) The tuition fees and other fees shall be charged at rates as
prescribed by the concerned State GovernmenVAffiliating

University.

b) In case of private and unaided institutions there shall be an
endowment fund of Rs.5.00 lakh to be operated jomntly by the
authorised representative of the management and an officer of the
concermed Regional Committee, and a reserve fund equivalent to
_three months’ salary of the staff.

Appendix-9 -

Norms and Standards for Master of Education Programme (M.Ed.)
(Part time)
1. Preamble

a) Master of Education (M.Ed.) (Part Time) is an in-service professional

programme open to teachers and educational administrators, for
strengthening the cadre of teacher educators.

Only University Departments of Education, Institutes of Advanced Studies
in Education (IASEs) and Colleges of Teacher Education (CTEs) which
run M.Ed. programme, are efigible to offer M.Ed. (Part Time) programme
subject to such a course instituted by the concerned affiliating-university.
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4,

3
3.
4.
5.
6.

7.
8.

. 9.
10.

Duration and Intake

a) The M.Ed. (Part Time) programme shall be of a duratien of two academic
years.

b) The intake of student shall not exceed 40.
Eligibility
Teachers and educational administrators in service, with at least two years of

teaching/administrative experience, and having at least 55% marks in B.Ed.
Degree , are eligible for admission. ;

Curriculum Transaction and Requirement of Teaching Staff

a) The M.Ed. (Part Time) programme shall be identical to M.Ed. programme
in all academic requirements except that its duration shall be two AL

academic years.

b)  In additionYo the faculty for M.Ed: course, additional teachers for M.Ed. .

(Part Time) course shall be appointed to ensure that not more than 7
students are attached with a teacher for supervision of field-based

dissertation work.

C) Total duration of curriculum transaction shall be the same as required for
M.Ed. course except that the same shall be spread over two academic

years.

d) For field visit for dissertation work and for acquiring first-hand experience
of organising and supervising internship-in-teaching programme. for
students of B Ed. course, M.Ed. (Part Time) students shall be required to
be available on full-time basis.

=
Qualifications of Teaching Staff Norms in -respect of
Administrative Staff these aspects as

infrastructural Facilities prestribed for M.Ed.
Instructional Facilities progragme shall apply

s

- Terms and Conditions of Service of Staff muféﬂh‘a:ﬂtandis for

Financial Management R.ES. (Part Time)
; ;%g'ramme as well.
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Appendix-10

Norms and Standards for .Certificate in  Physical Education.
Programme (C.P.Ed.) -

1.

Preamble

The Certificate in Physical Education (C.P.Ed.) programme is meant for
preparing teachers in physical education for elementary schools (primary and

upper primary/middie).

Duration and Intake

(a) The C.P.Ed. programme shall be of a duration of two academic years.

(b)  For effective curriculum transaction and for ensuring optimum utilisation of
physical and instructional infrastructure and expertise of the teaching staff
there shall be a unit of 50 students each year.

Eligibility

(a) Candidates with at least 45% marks-in the senior secondary examination
(+2), or its equivalent, are eligible for admission. For those who have
participated in State or National level sports events, the minimum
percentage of marks in the senior secondary examination (+2) should be
at least 40.

(b)  Admission should be made either on the basis of marks obtained in the
qualifying examination or in the entrance examination conducted by the
State Government, with due weightage for physical fitness/proficiency, as
per the policy of the State Government.

(© There shall be reservation of seats for SC/ST/OBC, Handicapped,
Women, etc. as per the rules of the concerned State Government.

Curriculum Transaction and Requirement of Teaching Staﬁ

a) There shall be at least 150 teaching days in a year exclusive of perica of
admission, examination, etc. Besides, every teacher trainee shall be
required to undergo mtemshxp -in- teaching (including practice
teaching/skill development) at least for 30 days in nearby elementary

schools.

b) For a unit of 50 students or less (with combined strength of 100 or less for
the two year course), the full time teaching faculty should comprise of the =
Principal/Head and at.least five lecturers. For intake of students in excess
of the prescribed unit the number ¢f full ime teachers shall be increased

immediately.

C) Appointment of teachers shall b so distributed as to ensure the requir
nature and level of expertise u©r i aching various courses related

physical education. A
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B Part-time coaches for specialisations offered, other than those covered by
full-time teachers and a part-time medical officer, shall be appointed.

5. Qualifications of Teaching Staff

a) Principal
C» MP.Ed/M.P.E. with at least 5 years' experience of teaching

physical education.

b) Lecturer
-~ Good academic record with M.P.Ed/M.P.E with 55% marks,

preferably with specialisation in physical education for the w
K elementary stage.

A relaxation of 5% may be provided from 55% 0 50% of the marks, at the

cl
Master's level for the SC/ST category.

d) Qualifications for coaches and medical officer shall be such as may be
prescribed by the concerned State Government.

6. Administrative Staff ; :

The administrative and other support staff may be provided as per the norms
prescribed by the concérned State Government

7. Infrastructural Facilities

a) There shall be provision for adequate number of classrooms, and one muiti-
purpose hall of a size essential for conducting instructional activities for the
approved intake of students, room for the Principal, faculty members, office
for the administrative staff and a store. The size of instructional space shall
not be less than 10 sq.ft. per student. ' :

b) There shall be a multi-purpose playfield for outdoor sports and a 200 mt. track

and a hall for gymnastics and indoor sports and games.
: Or

Alternatively, in hilly regions and in -big cities where availability of open
space is a constraint, facilities for such outdoor sports as are feasible and
a hall/gymnasium for indoor sports/games, yoga, aerobics, gymnastics

etc. shall be provided.

c) There shall be adequate equipment for various indoor and outdoor sports/
games. : ; j :

d) There shall be a library with adequate number of books, electronic
publications (CD-ROMs) and jounals on .physical education and related 7
subjects, and other software relevant thereto. : :

e) To provide these facilities, the Management / Institutions shall, at the time of
making application, have in its possession adequate land / land and building
on ownership basis free from all encumbrances. Govt. land acquired on 1ong-
term lease as per the law of the concerned State / UT will also be considered »
valid for the purpose. Pending construction of permanent building in the
above land, the institution may provide these facilities in suitable temporary
premises up to a -maximum period of -3 years, before expiry of which the

_ institution should shift to its permanent building.
: ptie!
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8. Instructional Facilities

(@) There shall be a Health Education & Anatomy and Physiology Laboratory, having the
following essential equipment - : -
(i) A standard weighing machine
(ii) An anthropometer
(iiiy ~ Growth charts and body system charts
(iv)  Desirable weight — height tables
(v) Models of body organs/systems
(vi)  skeleton articulated / disarticulated A
b) There shall be an Education Technology laboratory with hardware and software
required for imparting Information Technology (IT) literacy.

~

9. Terms and Conditions of Service of Staff
a) The appointment shall be made on the basis of recommend,é’tlons of the
Selection Committee constituted as per the policy of the concerned
Central/State Government.

b) All appointments are to be made on full-time and regular basis.

c) Government institution/Government—aided institutions, may make
appointments on deputation or contract basis as an interim measure. in the
absence of availability of suitable candidates as per the policy of the
concemed Government. ' ;

d) Appointment of part-time instructors and other staff can be made as per
the norms of.the concerned Government. ’

e) The academic and other staff of the institution (including part-time -staff)
shall be paid such salary as may be prescribed by the concerned State
Government from time to time.

f) The management of the institution shall discharge the statutory obligations
relating to pension, gratuity, provident fund, etc. ;

Q) The age of superannuation of staff shall be determined by the policy of the
concemed Government subject to maximum age not exceeding 65 years.

'40. Financial Management

a) The tuition fees and other fees shall be charged at rates as prescribed by
the concerned State Government.

b) In case of unaided institutions there shall be an endowment fund of
Rs.5.00 lakh to be operated jointly by the authorised representative of the -
management and an officer of the concemed Regional Committee and a
reserve fund equivalent to three months’ salary of the staff. !

11. Relaxation in eligibility/duration of the course
As in some States the duration of the Ce,r‘iﬁcate Course in Physical Education

(C.P.Ed.) is one year only and the eligibititv for admission to such course is a
pass in class ten, such states are given. g up to the end of the academi
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session 2004-2005 to switch over their programmes for bringing them in
conformity with the NCTE Norms and Standards. Meanwhile, recognition for
reduced duration of the course which shall not be less than one year and/or
lower eligibility criteria, which shall not be less than a pass in class ten with at
least 45% marks in aggregate, may be given subject to the condition that the
certificate given by the State authorities in respect of such a course will be valid
for employment within that States only and such courses including their duraiion
and admission criteria are those that have been in existence in that State on the ¥

date when the NCTE Act, 1993 came into force.

Appendix-11
Noims and Standards for Bachelor of Physical Education Programme
(B.P.Ed.) :
1. Preamble

The Béchelor of Physical Education (B.P.Ed.) programme is meant for preparing
teachers in physical education for secondary/senior secondary schools.

2. Duration and Intake

a) The B.F.Ed. programme shall be of duration of at least one academic year.

o) For effective curriculum transaction and for ensuring optimum utilisation of
physical and instructional infrastructure and expertise of the teaching staff
there shall be a unit of 50 students. )

3. Eligibility | | e

a) Graduate in Physical Education, i.e, B.P.E. Course (or its equivalent) of three

year duration
Or

Graduate having represented State/University in  sports/games/athletics.
Or

Graduate who has secured 1%, 2™ or 3" position in inter-collegiate
sports/games tournaments/possessing NCC ‘C’ certificate or passed basic
course in adventure sports. : ~ :

Or

Graduate with one year training programme in sports science, sports
management, sports coaching, yoga, Olympic education, sports journalism,
elc © ’ :

b) Admission shali be made either on the basis of marks obtained in the o
' P2

quz_a!ifyir}g examination or in the entrance examination conducted by the
University/State ~ Government, with due. weightage for - physical
fitness/proficiency, as per the policy of the State Government. "

¢) There shall be reservation of seats for SC/ST/OBC, Handicapped, Women,

etc. as per the rules of the State Govemmient concemed. H:Ztaifzg/
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4. Curriculum Transaction and Requirement of Teaching Staff

a) There shall be at least 150 teaching days in a year exclusive of period of
admission, examination etc. Besides, each teacher trainee shall be
required to undergo internship-in-teaching (including practice teaching/skill
development) at least for 30 days in nearby secondary/senior secondary

schools.

b) For an intake of 50 students or less, teaching faculty shall comprise of a
Principal/Head and at least three lecturers. For intake in excess of the
prescribed unit the number of full time teachers shall be increased

proportionately.

C) Appointment of teachers shall be so distributed as to ensure the required
nature and level of expertise for teaching various courses related to

physical education.

d) Part time coaches for specialisation offered, other than those covered by
full time teachers and a part-time medical officer, shall be appointed.

5. Qualifications of Teaching Staff

a) Principal
o MP.Ed/M.P.E
= Ph.D. or equivalent published work
o Atleast 5 years’ experience of teaching physical education.

b) Lecturer
= Good academic record with M.P.Ed./M.P.E with 55% marks

c) A relaxation of 5% may be provided, from 55% to 50% of the marks at the
Master's level for the SC/ST category.

d) Apart from the qualifications prescribed at (a) and (b) above, the candidates
shall be required to have such other qualifications as may be prescribed by
other regulatory bodies like the University Grants Commission (UGC), etc.

e) Qualifications for coaches/medical officer shall be such as may be prescribed
by the concerned affiliating university/UGC. -

6. Administrative Staff

The administrative and other suppon staff'may be provided as per the norms
prescribed by the concerned State Government/affiliating university.

S Tef)

RIS S (o)
H.{0 WPR, FgHreE

¥fIa a1, Reh-a4



THE GAZETTE OF INDIA : EXTRAORDINARY [PArT I11I—SEC. 4]

7. Infrastructural Facilities

a) There shall be provision for adequate number of classrooms and one multi-
purpose hall of a size essential for conducting instructional activities for
approved intake of students, room far the Principal, faculty members, office
for the administrative staff and a store. The size of instructional spaces shall
not be less than 10 sq.ft. per student.

b) There shall be a multipurpose playfield for outdoor sports, a 200 mt. track,
gymnasium, and a hall for indoor sports and games.
OR
Alternatively, in hilly regions and in big cities, where availability of open space
is a constraint, facilities for outdoor sports as are feasible and a
hall/gymnasium for indoor sports, games, yoga, aerobics,‘gymnastics, etc.

shall be provided. .

c) There shall be adequate equipment for various indoor and outdoor sports/
games.’ :

d) There shall be a library equipped with text and reference books related to the
prescribed courses of study, educational encyclopaedia, year books, .
electronic publication (CD-ROMs), and journals on physical education and
related subjects, and other software relevant thereto.

e) To provide these facilities, the Management / Institutions shall, at the time of
making application, have in its possession adequate land / land and building
on ownership basis free from all encumbrances. Gowt. land acquired on long-
term lease as per the law of the concerned State / UT will also be considered-
valid for the purpose. Pending construction of permanent building in the
above land, the institution may provide these facilities in suitable temporary
premises up to a maximum period of 3 years, before expiry of which the
institution should shift to its permanent building. , :

‘8. Instructional Facilities

a) There shall be a Psychology Laboratory with apparatus for simple
experiments related to educational psychology — intelligence tests
(performance, verbal, non-verbal) aptitude tests, creativity tests, personality
test, attitude test, interest inventories, etc. : i

b) There shall be a health education and anatomy and physiology laboratory
having following essential equipment:- ' :
(1) A standard weighing machine

(i)  Ananthropometer ‘ ;
(iii)  Growth charts :
; . _ RS FEs (g?n‘\ql:![{m/
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(iv)  Desirable weight and height tables

(V) Skinfold calipers _
(vi)  Models of body organs & systems, skelton-articulated and

disarticulated

(i) There shall be an Educational Technology laboratory with hardware and software
' required for imparting information Technology (IT) Literacy.

9. Terms and Conditions of Service of Staff

ay The appointment shall be made on the basis of recommendations of the
Selection Committee  constituted as per the policy of the concerned
Central/State Government.

b) All appointments are to be made on full-time and regular basis.

(o)) Government  institutions/Government-aided institutions, may make
appointments on deputation or contract basis as an interim measure in the
absence of availability of suitable conditions, as per the policy of the
concemed Government. :

d) Appointment of part-time instructors and other staff can be made as per
the norms of the concerned Government.

e) The academic and other staff of the institution (including partQtime staff)
‘ shall be paid such salary as may be prescribed by the concerned State
Government/University from time to time.

f) The management of the institution shall discharge the statutory obligations
relating to pension, gratuity, provident fund, etc.

q) The age of superannuation of the staff shall be determined by the policy of
the concerned Government subject to maximum age not exceeding 65

years.
40. Financial Management

a) The tuition fees and other fees shall be charged at rates as prescribed by -
the concerned State Government.

b) In case of unaided institutions there shall be an endowment fund of
Rs.5.00 lakh to be operated jointly by the authorised representative of the'
management and an officer of the concerned Regional Committee, and a

‘reserve fund equivalent to three months’ saiary of the staff.
P> s rro |
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Appendxx-12

Norms and Standards for Master of Physncal Educatlon Programme
(M.P.Ed.)

A B Prearﬁble

a) The Master of Physical Education (M.P.Ed.) programme is meant for
candidaites desirous of pursuing post-graduate programme in physical
education, and for preparing a professional cadre of physical education
teacherrs at the senior-secondary level as well as teacher educators in
Collegezs of Physical Education and University Departments of Physical

Education.

b) Only Ulniversity Departments or institutions offén'ng B.P.Ed. programme
are eligible to offer M.P.Ed. course.

2. Duration and Infalke
(a)  The M.P.Ed. programme shall be of a duration of two academic years.
(b)  The intake: of students shall not excéed 30. v .

3. "Eligibility

a) Candidates with B.P.Ed. with at least 50% marks or B:P.E. course (or its
equivalent) of 3 year duration with at least 50% marks are eligible for
admission. :

b) Admission shall be made either on the basis’ of' marks obtained in the

- qualifying examination or in the entrance examination conducted by the
University/State  Government, as ‘per the policy |of the State
Govemment/University to which the institution is affiliated.

C) There shall be reservation of seats for SC/ST/OBC, Handicapped, Women,
etc. as per the rules of the State/ Central Govemment, as the case may be.

4. Curriculum Transaction and Requirement of Teaching Staff
a) There: shall be at least 180 teaching days in each academic year exclusive of
period of admission and examination, etc. for instruction, field work and

internship in a school.

b) For-an intake of 30 students or less (with combined, strength of 60 or less for

the: 2 year course) the teaching faculty shall.comprise of a Head in the rank of -

Professor/or Reader and 4 Readers/Lecturers T A m{
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c) Each M.P.Ed. student shall be associated with the supervisors of the
internship programme  of B P Ed. students for acquiring experience of

organizing and supervising intemship-in-teaching programme.

Part time coaches for specialisations offered.other than those coverec by full-
ime teachers and a medical officer,shall be appointed.

4 5 Qualifications of Teaching Staff

a) Professor

b)

c)

c» M.P.Ed. or M.P.E.

LIS

Ph.D. or equivalent published work

— At least 10 years experience of teaching in M.P.Ed/M.P.E

Reader

—~
1

Lecturer

programmes.

Or

An outstanding scholar with established reputation who has
made significant contribution to knowledge

- Good academic record with M.P.Ed./M.P.E. with at least 55%

marks

= Ph.D. or equivalent published research work

. At least 5 years  experience of teaching in

B.P.Ed./M.P.Ed./M.P.E programmes.

> Good academic record with M.P.Ed./M.P.E with 55% marks

d) A relaxation of 5% may be provided,. from 55% to 50% of the marks, at the
Master's level for SC/ST category. :

e) Apart from the qualifications prescribed at (a), (b) and (c) above, the
candidates shall be required to have such other qualifications as may be
prescrbed by other regulatory bodies like the University Grants Commission

(UGC), etc.

f) Qualifications for coaches/medical officer shall be such as may be prescribed
by the co‘ncerned affiliating university/UGC.
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6. Administrative Staff

The administrative and other support staff may be provided as per the norrhs
prescribed by the concerned State Government/affiliating university.

7. Infrastructural Facilities

a)

d)

There shall be adequate number of classrooms and one multi-purpose hall of
a size essential for conducting instructional activities for 30 students, room for
the Principal, faculty members, and office-cum-store for the administrative
staff. Size of instructional space shall not be less than 10 sq.ft. per student.

There shall be a library equipped with adequate number of text and reference
books related to the prescribed courses of study, educational encyclopaedia,
year books, electronic publications (CD-ROMS) and joumals on physical
education and related subjects, and other software relevant thereto.

There shall be a multi purpose hall/gymnasium for indoor sports and facilities
for outdoor sports.

There shall be adequate equipment for various indoor énd outdoor sports and
games.

8. Instructional Facilities

a)

b)

There shall be a Health Education, Physiotherapy and Sports Medicine
laboratory with the following equipments:

i) A standard weighing machine

i) An anthropometer/ height stand

iy  Desirable weightand  height tables
iv)  Infrared Lamp

V) Ultraviolet Lamp

Short wave diathermy

Vi) Motorized tread mill

viii) Bicycle Ergometer

ix) B.P. Apparatus

X) Harward step test equipment

/-\A/-\/-\?A,..,__ s
~

There shall be a Psychology Laborétory with apparatus for simple
experiments related to educational psychology — intelligence tests
(performance, verbal, non-verbal) aptitude tests, creativity tests, personality

test, attitude test, interest inventories, etc.
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c) There shall be a.Physiology Laboratory with the following equipment.

(i) Metronomes-1 .
(i)  Models and charts of various body systems
(i) Stopwatches-5

(iv) Spirometers-2

(v)  Electronic barometer

(vi)  Weighing machines-2

(vii) Peak flow meter —1

(vii) Goniometer-1

(ix) Dynamometers(hand, leg back)-1 each

d) There shall be an Educational Technology and Medié Laboratory with hardware and
software required for imparting Information Technology (IT) literacy and for using
digital resources in teacher education.

9.

10.

Terms and Conditions of Service of Staff

a)

f)

a)

by

The appointment shall be made on the basis of recommendations of the
Selection Committee  constituted as  per the policy of the
Central/concerned State Government/Affiliating University, whichever is

applicable.
All appointments are to be made on full-time and regular basis.

Govemment  institution/Government-aided  institutions,  may méke

~ appointments on deputation or contract basis as an inteim measure, in

the absence of availability of suitable candidates recommended by
appropriate bodies set up by the concerned govermnment.

Appointment of part-time instructors and other staff can be made as per
the norms of the concerned Govemment.

The academic and other staff of the institution (including part-time staff)
shall be paid such salary as may be prescribed by the concemed State
Govemment/University from time to time. :

The management of the institution shall discharge the statutory
obligations relating to pension, gratuity, provident fund, etc.

The age of superannuation of staff shall be determined by ihe policy of
the concerned Government subject to maximum age not exceeding 65

years.

Financial Management

In case of unaided institutions there shall be an endowment fund of Rs.5.00.
lakh to be operated jointly by the authorised representative of the
management and an officer of the concemed Regional Committee, and a
reserve fund equivalent to three months’ salary of the staff. - '

Atestod
Loy

The tuition fees and other fees shall be charged at rates as prescn’béd by the .
concemed State Government.

¢y
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Appendix-13

Norms and Standards for B.Ed. (Open and Distance Le.arning' Sysfem) '

he Course Title — Bachelor of Education (B.Ed.)

2. Institutions offering the course

The course will be offered only by the Open Universities or Directorates of
Distance / Correspondence Education of the Universities.

3. Jurisdiction

Each University will admit only those candldates who are working in schools
located in the territorial jurisdiction assigned to it by The University Act.

4. Duration and intake
¢ 24 months excluding time taken for admission.

(i)  Number of Seats — The basic unit of B.Ed. through distance mode shall
comprise 500 seats. However, a university may have additional seats in
multiples of 100 subject to the maximum intake restricted to 1000 seats
provided it makes available additional faculty and other instructional

facilities as per norms.

Provided that the above ceiling in intake capacity may be relaxed on merit
by the council for universities having juridication over more than one state.

5. Eligibility and Admission Criteria

Teachers serving in a recognised school with a Bachelor's degree and having at
least 2 years experience are eligible for admission to the course.

The university shalt develop a suitable procedure for the selection of candidates.

There shall be reservation of seats for SC/ST/OBC, handlcapped women etc. as
per the rules of the concerned government.

6. Course Development and Delivery

The learning material for the B.Ed. course shall consist of print, non-print (mu'ti
media, audio-video/electronic) self-learning materials. Information and .
pommunication techinology should be extensively used as a mode of delivery to
improve interactivity. The university shall create a twofthree tier mecharism for
curriculum transaction. ;

The nodal tier will be at the headquarters of the university -and the second/third
tiers will be Regional Centres/Study Centres. -

et A 5505 A NS e
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& 7. Facilities in the Headquarters

(a) Faculty at the Headquarters

(i)

(i)

For an intake of 500 students or less the minimum core faculty for
the course at the Headquarters will comprise one Professor, one
Reader and four Lecturers. -

For every additional intake of 100 students or part thereof there
shall be one additional’ full time faculty member or two part time

-
faculty members. : B

(iii) Appointment of teachers shall be SO distributed as to ensure the
required nature and level of expertise for all teaching methodology
courses and foundation courses.

(iv) A university offering poth B.Ed. (500 seats) and M.Ed. (150 seats)
shall have the core faculty strength of one Professor, two Readers
and six Lecturers. : ’

(V) Administrative & other non-teaching staff essential for smooth
running of the course shall be provided at the Headquarters.

! (b} Qualifications of Teaching Staff

’ professor/Head

1) Academic and professional qualification wil be as prescribed
for the post of lecturer.

i) ph. D. or equivalent published research work..

iii) At least, ten years' experience in teacher education,
preferably in distance education.

* Reader
i) Academic and professiona! qualifications will be as

prescribed for the post of lecturer.
i) Ph. D. in Education or in a school subject or'equivalent
published research work. ' o
ooy i)  Atleast, fiveyears experience as lecturer in teacher
educati_on, preferably in distance education.
* Lecturer
" ‘Good academic record with M.Ed./MA. (Education) with 55%
marks.
- Or \
Good academic record with Master's Degree with 55% marks in the

3521 GI/2002—11

relevant school subject and M.Ed./M.A. (Education) with 50%

marks.
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Notes :

>

M A -slaxation of 5% may be provided from 55% ta 50% of the
marks, at the Master's level for the SCICT Calagary.

(1) Apart  from the qualifications prescribed above, the
candidates shall be required to have such other
qualifications as may be prescribed Dy other regulatory

bodies like the UGC, DEC etc.

c) Physical Infrastructure

Rooms/cabins for _faculty members, computer room, material
production centre, store rooms, office rooms, conference room and
facilities such as audio-video studio for courseware development

should be provided.
d) Library

There shall be a library equipped with text and reference books on
teacher education, educational encyclopaedia, year-books,
electronic publications, CD ROMs and journals on teacher

education, distance education etc.

8. Study Centres

a) Study centres shall be located only in teacher education institutions
offering regular B.Ed. programme which have been recognized by the

NCTE.

b) Maximum number of students enrolled through a study centre shall not
exceed 100 in a batch.

c) The principal or a senior member of the institution shall be appointed as )

the Coordinator, One faculty member of the institution shall be appointed
as the Assistant Co-ordinator. .. Supporting staff required for smooth
running of the programme will be provided in the Study Centre. The
remuneration to be paid tothe Co-ordinator/Assistant Co-ordinator.and the
supporting staff will be fixed by the University. .

s Aca,démic inputs
a) Materials

Self-learning print and non-print courseware designed and developed as
per DEC noms will be made available to the students.

b) Contact Programmes

A minimum of 300 contact hours including two compulsory contact
‘programmes (workshops) each of 2 weeks duration evenly spread
throughout the course shall be arranged in the Study Centre for each
student. The contact programmes will be conducted by teacher educators
from the university/training colleges. '

The maximum number of students in a contact dlass shall be fifty. ﬂ’W g
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¢) Teaching Practice

‘Each student shall teach at least 40 lessons (20 in each subject) in a
upper primary(middle)/secondary/senior secondary ‘school, out of which at
least 10 lessons (5 in each subject) shall be supervised by the teacher
educators and 20 iessons (10 in each subject) by the mentors.

d) Evaluation

Formative and summative evaluation will be conducted in all curricular and
co-curricular areas of the course. It will be ensured that regular feedback
based on evaluation of assignment, practicals, and other assessments is
given to each student. S

e) Student Support Services

* Use of library'of the institution will be made available to the
students of the course.

* Facilities for accessing non-print leaming materials such as
internet/television/VCR/OHP etc. will be made available at the

Study Centres.

* Mentoring support to the students shall be provided at the Study
Centres.

f) Monitoring and supervision
In order to ensure smooth transaction of learhing activities and proper
functioning of Study Centres regular monitoring will be conducted by the
core faculty at the Headquarters.

10.  Fee Structure o
The tuition tee and other fee shall be charged at rates as prescribed by the

University/ the concerned Government, '
11.  Pre-requisites for applying for grant of recognition of the programme

Before applying to the NCTE for grant of recognition for starting B.Ed. (Distance
Education Mode) the university should have accomplished the following tasks :

Preparation of curn'bul’um and syllabi including scheme of examination.

Preparation of print and non-print courseware. ;
Identification of study centres and schools for teaching practice. _
A certificate from DEC that the course material have been designed and

developed as per DEC norms.

Hon =

Appendix -14
Norms and Standards for M.Ed. (Open and Distance Education Learning System)

1. Preamble

The aim of the M.Ed. programme through Qu«n and Distance learning system is
to provide an opportunity, preferably to serang teachersfteacher educators and
educational administrators, to pursue M.Ed. tourse for professional development.
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Course Title
Master of Education (M.Ed.)

institutions Offering the Course

The course will be offered only by the Opén Universities or Difectorates of
Distance/Correspondence Education of the universities.

Jurisdiction

Jurisdiction for the course shall be determined as per the provisions contained in
the University Act. Considering the non-availability of qualified teacher educators
in the North-Eastem States and Sikkim the universities in this region intending to
offer M.Ed. (Distance Education Mode) course may enroll students from all the

North Eastern States and Sikkim.

Duration and Intake

i) 24 months excluding time taken for admission.

i) Number of Seats : The basic unit for conducting M.Ed. (Distance
Education Mode) shall be 150 seats without any provision for additional

intake.

Eligibility and Admission Criteria

i) Eligibility for admission to the course shall be B.Ed. or equivalent degree
with 55% marks. _
i) The university shall develop a suitable procedure for selection of the

candidates.
iii) There shall be reservation of seats for SC/ST/OBC/Handicapped/ Women

etc. as per the rules of the State/Central Govemment.

Course Development and Delivery

The leaming material for the course shall consist of print and non-print (multi-
media - audio-video-electronic) - self-Heaming materials.  Information and
communication technology should be extensively used as a mode of delivery to
- promote interactivity. The University shall create a 2-3 tier mechanism for
curriculum transaction. The nodal tier will be at the Headquarters of the
University and the second / third tiers will be the Regional Centre/Study Centres.
The Course materials should be designed and developed as per the DEC norm.

)

Faci!":ties in the Headquarters
Faculty e

i) Core Faculty for an intake of 150 students shall comprise ohe Professor,
one Reader and two lecturers. :

i) A University offering both B.Ed and M.Ed. programmes through ‘ODL
system shall have the .core faculty strength of One Professor, Three

Readers and Six Lecturers."
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B.  Qualifications of Teaching Staff

] Professor/Head

i Academic and professional qualification shall be as prescribed for the post

of lecturer. \
Ph.D. or equivalent published research work.

ii.
i, At least, ten years’ experience in teacher education, preferably in distance

education.

l Reader

i) Academic and professional qualifications will be as, prescribed for the post

of lecturer.

i) Ph.D. in Education or in a sc
work.

i) At least, five years experience
in distance education.

hool subject or equivalent published research

as lecturer in teacher education, preferably

] Lecturer

Good academic record with M.Ed./M.A. (Education) with 55% marks.

- Or
Good academic record with Master's Degree with 55% marks in the relevant
school subject and M.Ed./M.A. (Education) with 50% marks.

Notes:

i) A relaxation of 5% may be provided from 55% to 50% of the marks, at the

Master's level for the SC/ST Category
i) Apart from the qualifications prescribed above, the candidates shall be

required to have such other qualifications as may be prescribed by other
regulatory bodies like the UGC, DEC etc. '

C) Physical Infrastructure

Rooms/cabins for faculty members, computer room, material production centre,
store, office rooms, conference room, hardware and software and facilities such
as audio-video studio for courseware development should be provided.

D) Library )
There shall be a library equipped Mth text and reference books on teacher
education, educational encydopedia, year-books, electronic. publications, CcD
ROMs and joumnals on teacher education, distance education etc.

8. Study Centres

i) Study Centres shall be located in the NCTE recognised teacher education
institutions offering reqular M.Ed. programme. ,
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i) Maximum number of students enrolled through a Study Centre shall not

exceed 25 in a batch.
i) Field based dissertation shall be a compulsory component of the course.
iv) Not more than 5 students shall be attached with a teacher for supervision

of dissertation work. _
v) A Principal or a senior member of the institution shall be appointed as the

Coordinator. One faculty member of the institution shall be appointed as
the Assistant Coordinator. Other faculty members of the University
/College education departments / Training institutions having the following
qualifications shall be associated for supervision of field based dissertation T

work in the ratio of 1-10 students:-.

“Ph.D. in Education/ M:Phil in Education or M.Ed. / M.A. Education with atleast 5
years of teaching experience.

Academic Inputs

A) Materials t

Self-learning print and non print courseware will be made available to the study

centres for use of the students.
I 3

e
v

B) Contact Programme

A minimum of 300 contact hours, including contact programmes and field based
dissertation work evenly spread throughout the course shall be arranged by the
Study Centres for gach student. The contact programmes and supervision of the
dissertation work will be conducted by teacher educators from the University /
College education departments / Training colleges. ' P

C) Evaluation

Regular feedback based on evaluation of assignments, practicals and other
assessments will be given 1o students. - ‘

D) Student Support Services

i) Use of library of the University and its affiliated teacher education
‘nstitutions will be made available to the students of the course.

i) sciliies for accessing non-print learning materials such as
Internettelevision VCR/OHP  etc. will be made available at the
Study Centres.

iii) Mentoring support to the students shall ‘be provided at the Study -
Centres. ; ;

g

E)  Monitoring and Supervision

In order to ensure smooth transaction of leaming activities including dissertation
work and proper functioning of Study Centres regular monitoring will be s
conducted by the Core faculty at the Headquarters. S
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10.

11.

Fee Structure

The tuition fee and other fee shall be charged at rates as prescribed by the
University/ concerned Government. .

Pre-requisites for applying for grant of recognition of theprogramme

Before applying to the NCTE for grant for recognition for starting M.Ed. (Distance
Education Mode) the University should have-accomplished the following tasks:

Preparation of curriculum and svllabi including scheme of examination
Preparation of print and non-print courseware.

|dentification of study centres.
Certificate of DEC to the effect that the study materials are designed and

developed as per DEC norms. -
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